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DEMANDS FO R G RANTS 
(GENERAL) ,  1 984-85 

Min istry of Defence 

MR. DEPUTY SPEAKER : The 
House w i l l now take up further d i scus
s ion  a nd Vot i ng on the Demands fo r 
G ran t s  under  t he con t ro l  of the 
M i n i s t ry o f  Defence . · Mr .  Ncgi to  
con t i nue h i s  Speach . 
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"The V I P  Veh ic le is ge t t i ng 
spec ia l  t rea t men t  wh i le some 500 
t a n k  engi nes a rc awa i t i ng v i t a l  
repa i rs .  The huge bac k l og has 
forced the  Govcrnmr n t  t o  i mport 
250 L-60 e n g i nes for t a n k s  from 
the Bri t i sh Ley land  Corport i o n .  

"The Workshop h a s  a n  i ns t a l led 
ca paci ty for repa i r i ng  50 tank  
engi nes a mon t h ,  hu t  on ly  abou t 
1 0  a rc bt: i ng repa i red now beca use 
of  th i s  i r regu la r i t y .  The low 
out pu t  from the base workshop 
has cut i n t o  th<.: produc t iv i ty 
re l a t ed bonus for workers . " 

" I t  is sa id  tha t  i f  t he capac i ty o f 
t he workshop were to be fu l ly u t i l i sed , 
there wou l d  be no need for t he i mport 
of  L-60 engi ne, from Bri t a i n .  The 
import es t i ma ted to co ., t  Rs.  500 
m i l l i on . 

The overhaul  o f  a s ing le  eng ine  cos ts 
about  Rs . I l akh  u ml the 250 eng i n es 
have been overha u led  a t  t he <.:os t  of  
Rs . 25 m i l l ion  as aga i nst  Rs . 500 
mi l l i on for the import of new engi nes . " 
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M R .  DEPUTY SPEAKER : Where 
does the 20 Poi n t  programme come i n  
when i t  is  a Defence demand ? The 
total t i me a l lot ted is 8 hours . We have 
to complete thi s .  Some members wi l l  
b e  deprived o f  the i r  cha nce to  speak .  I 
am here to regulate the t ime . 

1ft zr. �ff . ihft : -s:� {I' ;;r�r 

'.!lfiij'f.f fIT� cfTi?TT t fi:rfor�')- q;),q �) 

�ij' � F ��,n :;nfor:1; I 

�;, qa�) t ij'T� if 'l'HT +JT�'!f 

�irrc� lfi�ar t 1 'ti•lf�Ti'{ 

M R ,  DEPUTY SPEAKER : Shri  
�an tosh Mohan Dev. Hon. Members, 
everyone must  be presen t  here . 1 wi l l  
call every one of you.  Al l  Hon . Members 
from the rul ing party, when they arc 
presen t in the House, w i l l  be ca l led . 
Your time i s s t i l l  there, If you simply 
go away when I call  you , then I ea n · t  
help .  Such of those Members a s  whose 
names are g iven here should s i t here 
from the t ime the d iscussi on starts . 
Afterwards, i t  is no use b laming me.  I 
do not want them to say tha t I am 
partia l .  

SHRl SANTOSH MOHAN DEV 
(Silchar) : Mr. Deputy-Speaker, Sir, at 
very outset, I congratulate the Minister 
o f  State for De fence who has compli
mented the Members for doi na  home 
work. I equally feel tha t he has 
also done a very aood home 
work and thereby he has taken up many 
,of the points which we had aivcn in our 

spcach . S i r , t h i s  years ' s  Ddcncc Budget 
has come at  a t i me when i t  i s  be i ng 
wide ly  deba ted ou t s ide  t he ll ouse by 
var i ous exper t s ,  the purpose of our  
coun try ' s  d e fe nce prepared ness i s  not to  
conquer bu t  t o  com b a t  any  aggress ion 
that  we may face . 

J t  i s  u n for luna ll.: t h a t  cl·r t a i n  
d i sgru n t led p c o p k  a n.: go i ng rou n d  t he 
cou n t ry a n d  pass i n g  cnta i n  n:marks 
abou t D.:fcncc .  I a m  sorry t o  say that  
these rema rk� i n  va i i ous pa rts of  t he 
cou n t y  have app ly  proved t ha t  t he 
Govcrnmc n t "s dec i s i o n rega rd i ng that  
par t i c u l a r  grn t lcmen whom I d ,) not  
wa n t t o  n a me i s  c o r n.:c t .  ( l11 t crr11pt io11s) 
Acc"rd i ng to h i m ,  t h e  I n d i a n  a rmy i s  
overa rmed a n d  t he a rmy shou ld  be 
p repa red i n  such a manner  t ha t i t  cou ld 
only  cobat t he force, t h a t  might  come 
w i t h i n S i ngapore  a nd Suez . 
Wha l a poor i d ea  n f  t lw a rmy pe rson ne l .  
A n y  how, I d o  no t  l i k..: t o  m � n t i on h i s  
name.  

D R .  SUBRA M A N I A M  SWAM Y 
(Bombay N o r t h  Ea � l )  : Is he a Member 
of Pa r l i a me n t  ? 

S H R I  S A N TO S I I M O II AN DEV : 
do no t  wa n t  to men t i on the name.  

MR . DEPUTY SPEAKER : He 
knows the ru les much be t t c r  t han  you 
know. 

You know th<.:  �ubjcc l m a l lcr  much 
be t ter than he .  

S H R I  SANTOS U M O H A N  DEV :  
Consider ing t he i ndus t ri a l  base, the 
ski l fu l  conduct  of i n 1ernat iona l  re l a t i ons 
and capacity t o  keep pace w i t h  t he 
technology both i n  army a n d  c iv i l  are 
the esse n t i a l  p re - requis i tes to na t iona l  
secu r i t y  i n  the  rea l sense of the term 
and our country has achieved a lmos t of 
them . 

S i r , 1 would l i ke to draw the 
attent ion of the hon . Minister to certain 
poin ts wnich have been focussed by 
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spec i a l i s t s  i n  t he newspa pe rs and  I 
wou ld l i ke to k n ow h i s reai.; t i on there t o . 
One such p roposa I i s  , h :i t t here sho u l d  
be a n a t i ona I sccur i  t y  cou nci  I t o  cons ider 
de fe nce p robkms so  t ha t under  one 
cove r t he Defence probh.:ms can b,, 
so lved  i n  o u r  cou n t ry .  J d o  n o t  wa n t  t o  
g o  i n t o t he de t a i l s a s  t he D c fl:nce 
M i n i s k r  k n ows we l l  a bout  t he De fence 
a nd hh k n o w ledge is w ry much  m a t u red . 
I o n l y  wa n t  t o  k now h i s  re a c t i o n  t o  t h i s  
proposa l . 

S,cond ly ,  t here is a sugges t i o n  for 
a ppo i n t me n t  of a Ch i e f  o f  De fe nce 
S t a ff t o  <:0 1 1 s i dn a l l  i n t n snv i,cs ma t t e rs 
i n c l u d i n g  m i l i t a ry a d v ice t o  t h e  G o w rn .  
men t .  The a d v i c �  t h ey fe e l  w i l l  bc t t .: r  
s t rea m l i  nc the work  be t wee n  t he t h ree 
A rmy Ch i e fs .  Accord i ng to a press 
re port t he ex i s tence of Army Chie fs a t  
certa i n leve l s  a rc t ry ing  t o  g l or i fy t he i r  
i nd iv i <lua l u n i t s . J u  v iew o f  t ha t  t hey 
have sugges ted tha t the  a p rioi n t mc n t  �f 
a Chie f De fonce  S t a ff  w i l l  rc· s t i l t  i n  l e ss 
bureaucra t i c  i n t i; r fr rencc . 

I t  is a l so  sa i d  t ha t  d t·p loy i ng o f  
Army i n  the Nor t h  E a s t ern  reg ion i s  
not  des i rab le a nd i t  shou ld be 
w i t hdraw n .  I come from t hn t reg ion  a n d  
J have rct·e n t l y \1 i d , • ly t ra ve l led  t h a t  
reg ion a nd I wou ld l i ke t o  sa y t h a t  t he 
common peop l e· .  in Nor t h Eas t ern 
reg i o n  h a ve go t  a l l  a p prec i a t i on for t he 
A rmy 11or k i ng t l1cre .  They a rc fa d ng 
i nsu rgency a n d  t he way t he A rmy i s  
d o i n g  i t s  s1· rv iec i s  rea l ly commendab le .  
They a re wnrk ing n n d c r  g rea t s t ra i n  a nd 
s t ress . They h a ve bcc:n dep loyed a t  such 
p laces where no ve hic le  ca n go a nd no 
comm u n ica t ion  fo c i l i t i , ·s  a rc t here .  
People  who l i ve t h<' re Da nno t  ge t t he 
ma i l  from the i r  k i t h ,tnd k i n  for two. 
t h ree mon t h s .  Su we must apprec ia te  
thei r service,  

The n ,  S i r , a rapid dep loymen t  force , a 
force t h a t  can  be q u i c k ly dep loyed to  
t roub le  spo t s ,  cv1.n  i n  remo te reg ions ,  has  
a l ways bee n the  wnccp t  o f  modern 
wa r fare . f' la l k l a nds  gave us  amp le 
examples of t h i s  conce p t .  T11Jay when 
the bat t les a re  of wry qu ick  and short 
na ture, a fo rce w i t h  speed , flexi bi l i ty and 
effect iveness can achieve more resul ts  

than remote contro l  prov i d i ng more 
le tha l efforts .  What  is ava i la ble to the 
Comma nder  on t he spot cer ta in ly  is 
m ore deci s i ve than  wha t  he can ge t  
t h rongh t h e  long cha nne l s  of suppor t .  
Th i s ,  i n  add i t i on to  prov id i ng more 
capa b i l i ty for a q u ick offens i ve act i on 
and  su rprise, con t ri butes  i n  a b ig  wuy 
to the m a i n t ena nce of mora le of the 
ma n i n  fron t .  

" Surpri s i ng ly,  ours i s  one of the 
few a rmies  where t he modern 
means for provid i ng mobi l i t y  and 
su rprise s t i l l  rema i n  w i t h  A i r  
force . A l t hough ,  i n  ba t t le ,  there 
I s  an u n d ispu ted coopera t ion 
between these two Forces ,  Army 
would be much more · capable and 
mobi le  if they have thei r own 
i n tegral a i r  arm for the purpose 
of reconna i ssa nce and  the offensive 
act ion ,  A rmed hel icopters concept 
for ra pid deploymen t and tac t ica l 
manoeuvres l i ke ver t ica l envelop. 
ment  e tc .  has a l ready been 
adop ted by every Army of the  
world i nclud ing Ba ngladesh 
a nd Pa k i s ta n . The den ia l  of 
i n tegra ted Air Wing t o  the Army 
ha s perh a ps no logic behi nd i t ,  
I n d i a n  Na vy has a l ready got t he i r  
own a i r  a rm. What w e  have t o  
ensure i s  t h a  l t h e  m a n  o n  t h e  
ba t t le field h a s  ad ,'q u a t e  faci l i t ies 
for mobi l i ty ,  fle x i bi l i t y  and con
cen t rat ion of  e fforts .  Only a nswer 
to provide a l l  t hese to  our A rmy 
t oday,  is the crea t ion of a n  
i n tegra l av ia t ion Corps . 

Dy giv i ng mor tars as i n tegra l 
par t  of i n fa n t y  have we deprived 
Arti l lery of i t s  role ? 
On the o t her hand i t has he lped 
Art i l l ery in concen t ra t i ng i ts 
efforts for major and crucia l  roles. 
S im i lar ly, by crea t ing an i n tegra l 
avia t ion wing for the Army, we 
w i l l  not only be s t renghten i ng the 
land forces bu t  a lso e n a b le t he 
A i r  Force be t ter conce n t ra t i on 
for i ts higher priori t ies wi thout 
d issipa t ing i ts resources . "  

Tn is  i s  one of the views g iven by an 
expert i n  a paper.  After readiua i t ,  • 
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fel t  that ·he had got reason to make his  
comments . Bu t as I sa id ,  the hon.  · 
Defence Min is ter is bes t  j udge on t h i s  
and I fee l that i t  is my du ty to draw h is 
a t ten t ion to th is  newspaper i tem.  

S i r, one more thi ng to  wh ich l wou ld 
l i ke to draw the a t t <: n t i on  of t he hon. 
D�fence Min i s ter, S i r , N .C,C.  i s  wel l  
organised a I I  over t ! ie  coun t ry . In  our 
part of  t he coun t ry, tha t  i s  the North 
Eas tern region , there a re 3 Sc i ence 
Col leges and one R :g iona l  Engi neeri ng 
Col lege, We are t ry ing t o in t roduce A i r  
Wi ng o f  NCC i n o u r  r.:-g ion . I w,J u ld  
reques t  you k indly to cons i de r  t h i s . 
Accord ing to the norms,  i f  i t  i s  po,s ibJl\ 
t he hon. M ii;iis tcr may k ind ly cons id.:r  
introduction of A i r  Wing in  our re:i ion,  

The second point i s  that the Border 
Roads Organisation has been en t ru5ted 
to do certain works and they are doing 
good work i n  the North Eastern Region.  
specia l ly the roads be tween Shi l long and 
Si lchar, Si lchar and Badarpur. etc. The 
cond i t ion of t h�e roads is ve ry pi t iable . 
L1st t ime J spoke t o  t h :  hon . Ddence 
Mi n ister for tak ing up t h i s  work . Now, 
i t  i s  i mprovi ng, I t  i s  th �  l i ft! - l i n :  a nd i t  
n �eds t o  be taken u p  on war foo t i ng .  
There i s  s low progress i n  the construc t ion  
o f  these  ro;ids, Bt l t  the q >. 1 a l i t y  of  t h e  
Border Ro:ids work i :; m uch b : t t r r  t h �  n 
th:: work of PWD or any o t her  Gov,� rn 
ment  agency . Bu t  t h ;;  progr,s� i ,  wry 
s low and us a res u l t  t h i ng� a 1·c movi ng 
very s low i n  t h.:s.: a reas . Th� h :> (l .  
D;fence M i n ister l a s t  t irne  vis i ted these 
far flung a reas ,is Nagala nd ,  M iwram 
and other placc.s i n  t ha t  reg ion . I le  a lso 
knows that th� road b.:twccn Si lchu r 
and Fir ibann is th:: l i fe-l i ne of th i s  
reg ion .  This road i s  no  m J i n t a i ned wel l 
and every t ime there is a blockad.: and 
th:re i s  land -s l ide and because of these 
difficul ties norma l  essecn t ia l  suppl ies 
have not b;ien prop�rly ma intai ned . I 
wou ld therefore request tha t this aspect 
of  the matter must br: kept in view. In 
reply to ono of my quest ions in the 
House, i t  was sa id tha t  in Kumbi rgram  
and  Cantonm !Qt  a rea i n  Arunacha l  
there was programme for cons t ruc t ion 
or family qua rters and i t  was goi ng to 
be taken by the femi ly  members fo1 ·  the 
re,idential quarters as we l l as providing 

cert a i n  arn�n i t i es .  I would l i ke  to bring 
to your k ind  not ice that the progress 
i n  t h i s  respect is not very good, So, I 
wou id  request the hon . Defence Minis ter 
to look i n to this .  

Las t ly ,  I convey my thanks to  the 
D : fenec personnel  work ing i n  tne North
Eastern Reg ion , I would l i k  to make it 
clear to  t hose who a re shou t i ng against 
t ha t  wha t t hey say i s  not correc t .  I want  
to  put i t  on record that  the Army 
p�r�onnll l a re doi ng a wonderfu l  job i n  
the  North-Eastern region . They have 
a l ready hl! lpcd the people who were in  
d i s t ress ,  they have done  wonderful job 
dur i ng  the floods . They h.: lped at the 
r ight t im� .  I have myse l f  seen i n the 
army personnel ge t t i ng  themse lvc 
i nvolvcJ i n  pub l ic  work acti vi t i es and l 
congra t u l � l c them .  

12.55 hrs. 

[SHRI CHINTAMANI PANIGRAHI 
in th<' Chair) 

SHRl TNDRAJIT OUPTA (Bashi r
h :1 1 1  : Mr. D!pu ty.Speakcr, Si r, the 
Hous.: i .� ca l led upon to vo t ::  an amount 
o f  R, .  6 ,800 crorcs for the D:fence 
budget th i s  y�a r . This amount is 
i ncreas i ng every year, which ,  I s uppose , 
i �  qu i te na t u ra l .  J remember a former 
Finance M i n i s t e r ,  whom I do not wan t  
to  name, once told me ,  t ha t  there was 
no l i rn i  t, skywas the l imit to th is 
expendi ture , b�caus:- the a rmy people, 
the air force pcoplc:  and so on keep on 
coming and con t i nuously saying : "We 
wa n t  th i s ,  w �  wan t  t ha t ,  we mus t i mpor t 
t h i s ,  we must  i m ! >Or t  tha t , i t  i s very 
urgen t"  And he sa id to me, there was 
no way by which he could argue wi th 
them . This whole subject· of defence has 
become a sacred cow whi:,h nobody has 
the courage to  touch . 

This Hous.; has never grudged money 
or funds  for defence for obvious reasons, 
but that does not mean, we just bl indly 
go on d i t toi ng and supporti ng every
thing that is being done. I do not think 
Government  i tsef expec ts that from this 
Parliament keeping in mind the fact 
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that  we a re very much Jess i n formed , 
and very much Jess assisted by the 
Government  t o  u nderstand i n  depth the 
problem� of defence than is done i n  
ot her democra t i c  countr ies ,  where 
par l iam�nta ry from of Governm:nt  
ex i s t s .  Everybody knows i n  the U ,  K.  
and  USA the typ� of  d i scuss ions which 
arc no t on ly p!rm i t ted but en;ouraged i n  
t h e  Parl i am�nt  t here! ; the va rious net
works of Comm luccs wh ich exi s t  b� forc 
which the people comz and express thei r 
vi ews and g ive evidence rela t i ng to 
various types of  weapons and  a l l  t ha t ,  
and i t  i s  a l l  publ ic .  I t  is  op e n  to thll 
public, I am not sugges t i ng tha t  we 
capy them, bu t  I am not  prepa red to  
support , tha t  when  a poor cou n t ry l i ke 
India i s asked to sp�nd so much money 
on defence , we are not  to  be g iven 
adequate informa t i o n  on so-ca l led 
grounds of  publ i c secu r i ty or whittevcr 
i t  i s .  

Now, I am  not g0i ng to  speak about 
al l the good th ings done . There i s  no 
poin t in i t ,  I am a firmJdm i rc s  of the de
fence forces , I Know tha t v..:ry good work 
has b�en done by t h :  produc t i on sec tor 
of Ddcnce ; I know that the R&D wing 
o f the D : f1:nce has done some very good 
work . No doub t  abou t  i t . I am not 
goi ng to rcp�a t a l l  t h a t  ; th:rc i s  no 
poi n t  in  that .  

My first compla in t i s  that '  in  th is  
sma l l  book,  chapter  one,  which i s  :: n t i t l -

[ cd 'Thi: Na t iona l Secu i' i ty  Environ-
m ;n l '  i s  a tota l l y  mis lead i ng confus i ng 
and mendac ious s ta temen t of t h �  actua l 

' state of a ffa i rs . I do not k now who 
· wri tes these th i ngs . I would l ike the 
l Defence M i n i s ter t o  te l l  us .  1 would 
lhumbly sugges t to h im t hat  in fu ture i f  
L th is  i s  a l l  t ha t  t hcy are going to say, 

then it is  bet ter t lu t  they drop th i s  
I chapter and  beg in  wi th the other th ings , 
' I also saw the correspond i ng annua l 

report of the Min i s t ry of External 
! Affa i rs , Shri Narasimha Rao has at 

least been more ou t spoken than the  
D�fence Min isti:r i s  prepared t o b.:. 

�·r hz peop le of this ooun t ry should not 
be kept in t he dark abou t som :th i ngs 
which are publ icly known. You say 
that t he secur i ty cnvironm:ot around 

I nd ia  is und :r  v.:ry s t ra i n  at the momen t ,  
w� a re f..lc i n g  vari o u s  s;:ri ous threats ,  
but  you a re a fra id  to say, whom it  is 
crn1n1 t i ng from . w!1y ? I cannot under 
stand . 

Yoa say ' t h 1 t  P.ik i s t an  is b : i ni 
s up;:, l i cd w ; t h  a l l  so r t s  o f  soph i s t ica ted 
W!apons or  offins i v :  n 1 t u re .  Who is  
supp ly ing ?Arc they fa l l i ng from heaven ,  
You wou ld not  say  t h 1 t ,  Shr i  Narasi 
mha Rio h ,1s  s 1 i d  som : th i ng i n  h i s  
report which Wl s  not  s t ri c t ly h i s  sph;:re 
a l so ,  Who is do ing  t h :sc t l1 i ngs ? You 
Inv!  s a i d  i n  the  r.:por t  : 

"Th ! m i l i tary bu i l d -up and efforts 
to i n fluence reg imes  in the l i t tora l 
are d i s turb i ng fea tu res . . • • .  The, 
scramable for bBc faci l i t ies and 
areas of i n fl uen.:.! i n  the Ind ian 
0.;:Jan reg ion  con t i nues . "  

M r  Subramniam Swamy wi l l  say 
that Soviets a re do i ng t h is ,  but I do not 
want  his v i ews ; I wan t  to know your 
v iews.  I f  yo �1 rea l l y b � l i jV.! th1t both 
th :  so-ca l led SuP!r P..Jw;rs ar.: th: s.im:.  

13.00 hrs.  

You hav: to b! equ i -distant or equi
c lose, wha tever i t  i s ,  t o  both of them . 
And the pol icies of both are the same
thi s is wha t you sta t ing here i n  chapter 
I .  Why do you i nv i te p�ople · l i ke 
Marsha l  Us t i nov and Admi ra l  Gorshekov 
here ? You should not hav.: .  Why were 
they brough t h•: re as V IP  guests on ly 
1 5  or 20 days ago ? I f  you rea l l y  believe 
that th�y. as w� I I  a s  th:: Am :ricans are 
a l l  busy on ly  in behavi ng i n  a way which 
i s i ncrea s i ng tens ion and m i l i tary 
confrontat ion i n th is area , you shou ld 
s tric t ly  stay a loof from both of them . 
Your ac t ions a re of one type ; what you 
write h � r�,  and wha t you ta l k  is a 
d i ffer.!n t  k i n d .  I do not  u nder, t and  i f  
this i s  s u pp<>;cd t o  b :  v�ry ..: l ever d i p lo 
macy or wha t  i t  i s  suppo.m.l to be.  

Ev.:n on th is ques t ion  of  mi l i tary 
assistance to Pakistan and supply of 
sophist ica ted weapon systems, you a re 
afraid to say who is giving them. these 
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t hem, Why ? Why should the people of 
this coun try not be told clearly what i t 
i s? Here, I find so many Members in t his 
House speak ing openly and frankly; and 
what t hey are saying docs not  conform 
at a l l  to what you write here , because 
everybody knows the facts .  

I th ink this  i s  u seless .  Th i s  k i nd of  
a n  a na lys is or so-ca l led assessmen t  of  
t he na t i ona l  secur i ty  environmen t  is not 
an asse ssment at a l l ,  of any k i nd . 

MR .  CHAlRMAN : Swamy J i  wel
comed the speeches .  

SHRI  lNDRAJIT GUPTA : I don ' t  
care wha t Swamy Ji does . Swamy J i  
does a l l  sorts o f  things which I do not 
agree wi th .  Nor do I agree wi th  the 
views, I was not present ,  but I read 
them"cxpressed here by Mr. Biju Pa tnaik 
and somcbopy else who have just re. 
turned from a vis i t  to Pakis tan,  I 
be l ieve. 

The fac t of t he mat ter i s  that you 
don ' t  have an opportuni ty to say anyth. 
ing about the ca lu la ted , adventurist  
bel l icose, ajgressivc pol icy which is  
bei ng fol lowed on· a g lodal  scale by t he 
U . S .  Government under the Presiden t .  
sh ip  of Mr Reagon . I t  i t  no t  a fact ? 
What is crea t i ng this cr is is ? You don ' t  
wan t  to say  anyth ing about i t .  So, 
p lease i n  fu t u re e i the r  ca l l  a spade a 
spade, or spare us from t his k ind of a 
so.ca l led analys is ,  which is an insul t  to · 
the i n te l l igence of Parl iament .  

The rise i n  Dzfcnce expend i ture 
connot be avoid.:d, par t icularly so long 
as  we a rc s t i l l  depe ndent on qu i te 
a b ig  amount  of impor ted mi l i tary 
hardware . Wha tever we have produced 
indigenous ly ,  or are st i l l  t ry ing to prod
uce, is admirable .  Very good, But 
everybody knows that  in  the key sectors 
where t h ,., crunch wi l l  come, where the 
punch is requ i red in case of host i l i ties, 
we are s t i l l  i nevi tably dcpzndent on very 
expensive imports of m i l i tary hardware. 

I wou ld l i ke to submi t  to t he Defe
nce M inister that i nspi te of a l l the 

compuls ions, we must try our bes t to 
see that financi a l ly ,  we arc not taken to 
a posi t ion where we wi l l  have an 
unmanaaeable burden to carry .  I t  i s  
part of the s t ra tegy of the  A m :ricans  t o  
make developing coun tr ies t o  get i n to  
confronta t ion  wi th  each o ther. This is 
acknowledged al l  over the world .  It  
is not happening only here.  I t  is 
happenina i n  ot her spheres a lsa in the 
globe, Deve loping coun t ries which have 
a l ready got sca rci ty of resou rces for the 
purposes of the i r  own devel opmen t ,  a re 
be ina pushed i n to a state of con fronta
t ion wi th each o ther , wh ich  compels 
them to get i n to som: sort of an a rms 
race or a m i n i  a rms race , wha tever you 
caU I t ,  squanderi ng thousands of crorcs 
of theis own scarce resources for th is  
purpose , Th is  is a fac t .  

The o ther day , t he Forei&Jl Minis ter 
has said here in the House , i n  reply to  
some quest ions : "Yes i t  is Pakistan 
w hich is respons ib le  for push i ng us in to 
this arms race . "  Yes ; of course i n  fron t  
of u s  is  Pakis tan . Bu t beh ind ' Pak is tan  
there i s  som:body, ra h: r  not Pakis t an ,  
bu t  Gen . Zia-u l -Haq . Is he 
a free agent in th is  ma t ter '! 
After a l l ,  today 's Pak is tan i s  a l ink  i n  
a chain .  There i s  a whole sys tem of 
mi l i tary a l l ia nces and stra tegies which 
is being developed i n  th is  region from 
the cen tra l  command, which is b� ing s e t  
up ,  the pcrs ian Gu l f  area , th�  Ind i an  
ocean region . We k now a l l  tha t .  Pak i s
tan,  esp�cia l ly a fter the revo lu t ion i n  
Iran ,  occupies a v..:ry s t ra teg ic p lace 
in t he Am :rican g loba l d.:s ign i n  t h i s  a rea 
and it is exriected to play t ha t  pa r t  ; 
and tha t is why the  danger is a l l  more 
for us .  I f  i t  was only Paki s t a n ,  we had 
to con tend wi t h .  we whould not be so 
much bothered . We are a much s 1ron. 
gcr country.a much bigger coun try and 
a much more experienced and wel l  
equ ipped country . The trouble i s  that 
somebody is behind the11 ; and that you 
are prcpucd to say. Therefore, you 
arc a l so res;,onsibl ! for a cert a ' n  a mount 
of cornplaccney or l u l l i ng of vigi lance 
among the p:orle i n  this count ry .  The 
fufl extent of the threat and the danger 
where i t  is coming from i s be i_ng h idden; 
i t  is bei ng hidden by you , for wha t 
purpose I do not know. 
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I wou ld say tha t  wh i le we must remain 
vig i lan t ,  w.:, must rema in  fu l ly prepared 
about i t ,  there is no doubt about it-but , 
I th ink th11,t more purposeful and more 
de tcmincd in i t i a t ive musw:>e taken and 
efforts must be made to advance on 
the diploma t ic front  also. This  is not 
Mr. Venka taraman's job a t  the moment ,  
bu t  i t  is  so much in ter-connected that I 
have to men t ion i t .-to reduce tensions, 
to the maximum extent possible with 
our nc ishbours ,  but  tha t is not what ls 
happen i ns u�fortunatcly. 

I am not d i-scuss i ng foreign affa i rs 
here , Otherwise, I wou ld  be tempted 
to say tha t on the d i ploma tic fron t  
rather we are fal l ing back ; we  are 
fa i l i ng ; and as a resu l t  of tha t ,  there 
i s  a tempta t ion  to depend more and 
more on the purely so much mi l i tary 
front  ; and I d id  not  l i ke one sta tement 
which the De fence M i nis t l· r  made ; I do 
not know whether it wa� in Parl iament 
or outs ide ; bu t  I read  i t  somewhere 
where he t a l k  , cf a bou t our havi 1,1g an 
edge in m i l i ta ry term� . h av i ng an  edge 
over Paki s t an .  W i l l  you make up your 
m ind  7 Jf we have an edge ove r Pak is tan ,  
we shou ld not b� wo,ried abou t :in :1 th ing ,  
and i f we are  keen  a I ways to have an 
edge, we l l ,  I am read ing a lways these 
oflicia l  handouts which � re being given 
to the press ewry few days and I am a 
l i t t le apprehensive w i t h  the way the 
a tmosphere is bei ng crea ted . What is 
that ? The press reports, I do not know, 
if those reports are correct or whether 
they cmante some time from the BBC or 
some other sources that they have acquir. 
red some now weapons , some. latest 
weapons, some harpoon missi les or some 
air-to-a i r  miss iks  or some avoc sys tem or 
some cobra he l icopter or s omethi ng e lse . 
Every 1 S days wi th monotous regu larity a 
report appea rs ; and then t h:y seem to be 
a kind of bu i ld up or pressure on us that 
in  order to match that  particular weapon 
we mus t have at least somethina equally 
good or bad ; and these are not the 
things which we are in a posit ion to 
manufacture at the moment So, we 
have to 110 i n  for very expensive purch. 
ase from abroad. 

I think the aame that ia beina played 
oo a alobal •�ale by certain lmperiali1t 

pow.!rs , tha t �hould not be a l lowed to 
succeed i n  this way, Do�s i t mean that 
w� should b!come unprepared, we should 
not equip ourselves. I do not s.iy that ,  
But on the one hand, d i plomatic offen• 
s ive should be g iven mote importance : 
and secondly, we must  remember tha t 
I t  is ultima tely i n  our i n terest , i n  the 
In terest of our country and our people 
that there should not be hos t i l i t ies .  We 
are interested i n  peace to deveop and 
bu i ld  our own country. The other man, 
of course, may , not respect our i n ten .. 
t ions ; and from what we know of the 
past ,  we cannot say l i ke Mr. Biju 
Pa tnaik had said here that they had no 
I n ten t ion of a t tacking us this and that i 
we cannot say tha t .  

Bu t  another round o f  host i l i t i es 
between these two coun tr ies w i t h  t he 
weapODli which now on both s ides a re 
being acqu i red, i t  wou ld m�an immeasu
rable damage and harm to both the 
coun tries, but I am now concerned more 
with some thing e l � � . ( /nte•ruprions} 
All I am sayi ng i s th, t we � ·wu ld  be 
somewhat ca rl"fu l  of  not g<:t t i ng s t amped
ed i n to a sort of race, tJnk fo r t :r nk, 
plane for plane, miss i le for m iss i le ,  he l i 
copter for he l icopter, wha tever t h:y do we 
shou ld ma tch i t ,  th i s  k ind of a t tempt to 
makc-wluu sha l l  I say-go i n ,o a k ind of, 
instead of dea th trap there is a k i nd of 
arms trap also now, we shou ld t ry to 
avoid that as far as poss ibl e .  

Then, another poin t  I w:in t  to  make 
is that no t enough is sa i J a bout  our 
other dangers from oth�r d i rections, 
other than Pakistan, There a rc so many 
areas where there is no Zia- ul-Haq, what 
about those areas ? Zia-ul-Haq has got 
noth ing to do with Diego Garcia , as far 
as I know, He has noth ing much to do 
with the concentrat ion in  the Pers ian 
Gulf area . I have wi th me two copies 
of the Hansard of the Sri Lankan Parl ia
ment .  Parliamentary proceedi n11s of 
24-11-1981 and 1 -12-198 1 .  I find in these 
Hansard copies that on the floor of the 
Sir Lankan Parliament openly It has 
been sta ted and not contradicted by 
anybody, that 676 acres of land in the 
Trincomalee Harbour have been lcasod 
for a major oll baN to one of the load, 
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ing mu l t i -nat iona l corpora t ions  of  
America , ca l led Coasta l  Bermuda Limi t 
ed .  By now they must have construc t 
ed a l l  the i r  i ns ta l la t ions a ny a l l  t ha t .  
w e  know t h a t  i n  t h e  even t of a n s  host i l i 
t i es i n  t h i s  reg i on ,  t h e  U . S . A . wou ld  
just  say  tha t th i s  i s  a n  area o f  v i t a l  
i n terest to them, because the  Coasta l 
Bermuda 's ins ta l la t ions a rc t here i n  
Tri ncoma lee, ju s t  a few m i les from our 
Southern shorc. · _we know that  they sen t  
their t roops i n t�  G re nada sayi ng tha t ,  
tha t was a n  a rea of vi t a l  i n terest for t he 
U .S . A .  Tha t is e nough .  Tha t  i s  the 
doctr ine ,  that i s  the formu l a  now for 
i n terven t i on , So, hare one can v i sua l ise 
11 s i t ua t ion where thae wou ld he an 
i n terven t ion of a massi ve type in onder 
to defend th i s , the so-ca l led i ns t a l l a t ions  
or Bermuda i ns t a l la t i ons i n  Tr i ncoma l..:e 
Harbour a rea . And the t rOL1b k :  i s ,  tha t  
from o u r  s ide ,  I do not  fi nd any ki nd 
of reflect ion o f  a ny of t hese o ther t h i ngs 
in th i s  re;,or t .  Anyway ,  now I a m  
leaving tha t subject .  

I have sa id ,  every yea r .  a n d  I am 
repea t i ng th i s  year ,  you w i l l  get the 
money, na tu ra l ly ,  that  you have asked 
for, but the cou n t ry and t he Pa r l i ament 
must be sa t i �fii!d tha t i t  i s  a rea l ly cost
effect i ve budge t .  The money i s  there ,  
b u t  i i  m u s t  b �  proper ly spe n t .  I t  must  
not be improper ly spe n t ,  I t  must not  
be wasted ,  any pa n of  i t ,  for every p ie  
tha t is spen t ,  the coun t ry must  be confi
dent tha t  it is ge t t i ng a proper re turn  i n  
terms o f  defence e ffect i ve ness . Because 
of this- some other Members have 
ment ioned these th i ngs- I do not  wan t  
to go  in to  de t a i l s ,  bu t  I am worried by 
the fact  tha t of course ,  some Qther th i ngs 
we arc impon i ng and for which we are 
also 11e t t i ng agreements  for havi ng 
produc t ion fa ci l i t i es  here , i n  fu t ure , that  
a t  leas t  i s  some compensa t ion because 
then we wi l l  be able to be se l f-rc: l i an t ,  
after a l i t t le t i me.  B u t  some of the 
show pieces wh i ch  we a rc ta lk ing abou t ,  
I do n o t  l i k..: t he very ve ry s low pace a t  
which they a rc bcin11 produced . Again  
I lave to  re fer to the  ma i n  ba t t l e  tank.  
The Che tak, I know many things, many 
of them have been deve l oped here i ndig
enously i nc lud i ng the Kancha armour 
and this and tha t .  I t  i s  a aood develop. 
ment, no doubt . Now you have promised 

tha t two prototypes wou ld be ready 
a nd rece n t l y  you said tha t  not  two but  
on ly  one was ready .  J t  was put  on 
d i splay even -./or some of the fore ign 
v i s i tors a nd you sa id  i t  per formed very 
wel l .  H u t  the on ly trouble i s  t he eng i ne 
is not  made by us a l  a l l .  The engine 
i s  a n  imorted engine from 
West Germany, the same Leopard I 
eng i ne about  wh ich we k now. This 
Chctak i s  des igned to have a 1 2 -cy l i nder 
engine w i th  about I I OO lfp .  I n  order  
t o  d i sp lay th i s  pro to t ype of Chetak lo  
forc i ngn v i s i tors , we have ,  a t  a n  cnnor
mous cos t ,  a i r l i fted from West Ckrmany 
th is  Leopard I engi ne a nd put  in the 
prototype and shown i t .  But  I wan t  t o  
k n o w  what i s  h a pp: n i n g  t o  t he deve lop
men t  of our  own eng i n e .  A t  least  1 2  or 
14 years have gone by .  If you a rc goi ng 
lo be sa t i sfied w i t h  a I OOO Hp 8 -cy l i nder 
eng ine as  has been llll'n t i oncd here , then 
we can as we l l  u pgrade t h.: eng ine wh ich 
we use i n  our V i jya n t ha t a n k .  They a rc 
pre t ty good eng i nes .  Th, · re i s  n oth ing 
wrong w i t h  t hem . 

About the Cen t u ri ons '  spJ rcs which 
have recen t ly been pub l i c i sed tha t there 
are p lenty of sp;i rcs of Cen t u r ions to be 
found which a re se rvkeah le  a nd can be 
used , to  which M r .  N-:g i  made a refere
nce here, L t ,  Col . 1 -1 . C .  Pa n t  has· issued 
a c ircu lar  in which he has s a i d  t ha t  the 
spares a re there and t hey can be used 
for repa i r  a nd overha u l  of our tanks .  
I do not know whe ther tha t i s  being 
fol lowed up of not .  

I have compla med many t imes about 
under-u t i l i sa t ion  of t he ca paci ty of our 
base workshop . The base workshop i s  
an es ta b l i.shment  which docs not  ge t s o  
much publ i c i ty  a n d  does n o t  have so 
much glamour about it as some of the 
othe r  product ion u n i ts .  But i t  is very 
v i ta l for our .whole defence system. 
This 505 base workshop i s  the main 
establ ishment for t he overhaul ,  repair  
and mai n tenance or our tanks . I t  i s  
aood to be  readina reports and hearina. 
I want them to he ei ther contrad icted 
or confirmed that  the Centurions' spares 
have not been used . Many were sold 
away earlier. I am not goina into a l l 
that now. 
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L-60 engi ne from llri t ish Ley land 
had to be imported . 

I would l i ke to know : who is the 
owner of this car- M r .  Nag i  re ferred t o  
thi s-Da i m ler D H C  2947 ? W h i l e  t anks . 
are not r epa i red and tanks  a rc wa i t i ng 
to be repai red and  overha u led , some 
VIPs '  pr iva te ca rs a rc sent to  t h i s  base 
workshop far repa i r  a n d  overha u l .  
whoever is  gu i l ty of  th i s - I d o  no t  care 
who he i s ; some oflicc r, or some burea u 
cra t or son1c body- he m u � t  b c  t a k e n  t o  
t a s k  for th i s  k i nd  or  t h i n g ,  

S imi la r ly ,  t hcrc is  a l i g h t  comba t  
a i rc ra t .  W e  have n o l  bee n a b le t o  
prod uce o u r  o w n  comp l c l c  a i rc ra ft as  w c  
have p lanned for such a J ong t i me-dee p 
pe ne t ra t ion  s t r ike a i rcra ft a n d  th i s  and  
tha t .  Now s udde n ly we  havc s t a r t ed 
say ing t ha t  the A i r  Force wan ts t h i s  l igh t  
comba t a i rc ra f t .  B u t  I find  from the  
Report as  fa r a s  I ha ve been a b le t o  
st udy i t  tha t i t  wi l l  t :1 ke a t  l e a s t  9 yea rs 
more to complete t he developme n t  of 
our  engi ne  for tha t LCA i . e .  GTX pro
ject or va ri a n t  B of t he G TX project  
which i s  under deve l opme n t .  Dur ing  
th is  i n terregnum,  i s  i t  or  i s  i t  n o t  a fac t  
tha t w e  a rc t ryi ng t o  ge t a n  i mported 
engi ne from t bc ' Br i t i s h .  Thi s  Br i t i sh  
Aerospace i s  ofkring to  supply i t s  
technology a n d  a l l  tha t :  A n d  we 
become depende n t  on t hem wi l l  
i n  t ha t  case .  You m;iy say tha t  
why  should w� n o t  b..:com� dcp�f\
dent on th i s  or t ha t  s h.J c ,  A n d  to som� 
exte n t ,  we wi l l  be d::pcnJrn t .  llut the 
poi n t  is  : a rc you goi ng l o  be depenlh :n t  
on peop le  whose a l l i t ud cs a n d  pos t u res 
i n  the even t  of a con fl i c t  wi t h  Pa k i s t a n  
are certa i n ly ve ry much suspec t 'l 

( In terruptions) 

Sir, if you a rc caugh t  in a war wi th  
Parkistan, wou ld  you 1.kpcnd on the 
Bri t i sh and the America ns who arc the 
biqest friends of Z ia-u l-Haq ? wou l d 
you re ly on them for spares and 
help 1 

MR. CHAIRMAN : You have taken 
25 minutes . 

S H R l  l N D RAJIT G UPTA : One 
importa n t  las t poi n t ,  major poi nt ,  1 
wish to make is rcgard i ng the h igh
ran k i ng re t i red ofl icers who arc now 
be ing employed as  cons u l tan ts by private 
fi rms which arc supplying important 
defence eq u i pment  to us or in some 
cases t hey a rc even be ing employed by 
foreign lirms . I wa n t  to know what  i s  
t he pol icy of  the Gov.: rnmen t  o n  t h i s  1 
There is a firm ca l led M/s Usha 
Cons u l ta n ts & Services known to  every
body I th ink .  Cha i rman of  this firm is 
somebody who is supposed to be a c lose 
re l a t ive of M r. Swa raj Pau l .  He is 
emp loy i ng a l l  s o rt s  of  peop le .  Eve n Air 
V i ce Marsha l Lark ins  who i s  now behind 
the bars , be fore he was caught in th is  
espi onage case ' he had re t i red or left 
service of M 's Usha Consu l t a n ts & 
Serv ices , a shor t  t i me be fore that . Is i t  
a fac t  o r  n o t  '! Air V i ce Ma rsha l Ram. 
L t .  G M, K .  Kha n na ,  Commodore 
Mehta  a nd so many more employed by 
M/s  U sha Cons u l t a n t s  & Servi ces a n d  
obvious ly  t h i s  t i c  up i s  for a pa rt i cu l a r  
reaso n  because t h e  i mport  of foreign 
m i l tary eq u i pmen t cos t i ng crorcs and 
crorcs of  rupccs is vc.:ry l u..:ra t i vc business 
a l l  over the world nowadays. We k now 
a l l  sorts  of big com m iss ions and kick
backs a nd th i ngs whi ch pass under t he 
ta b le go on here .  And  these people have 
go t age n t s  work i ng Ressuri s i I!g  our 
purchasers . l am told one of the ex
D i rec tors of  the E M E ,  Lieutenant 
Genera l Ila nga, has  been recent ly  
employed by the Leyland Group in  
Ind ia  to  promo te sa les of the i r  impor
tan t  L.60 cng im: .  He is a ci l i zcn of 
th is  cou n t ry ,  he ca n say he the freedom 
to do whatever he l i kes and this and 
tha t .  An Ex-D i rec tor of  the Comba t 
Vehicles Resear�h Developmen t a t  
Avad i  Br ig . Ta nd0n  ii, work i ng for 
Ki r loskar  who a rc t ry ing to deve lop a n  
engi ne for our tanks i nstead of the o ther 
engine which we a rc con tcmp la t in&. I 
only wa n t  to know should there be 
some k ind of res tr ic t ion or not i n  this 
field on such types of appoi ntments ? 
I th ink  there shou ld be and these private 
arms declares who arc ro1ming about a ll 
over the p laces , the ir  act iv i t ies a nd their 
contracts must be put under very 
careful scrutiny.  So, I will end by only 
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mentioning briefly 3-4 points ,  I am not 
aoing into detai ls. The first point  is , 
which was mentioned here yesterday by 
several  members in another debate, that 
the Navel Forces personnel should not 
be used to break workers ' s trike, I am 
a rguing this point  .because I th ink 
it is  not a good th ing a t a l l  that Nava l 
personnel or any personnel of Defence 
Forces should be used aga i nst  the 
workers in this country in order io break 
the ir  str;_ke as it being done now fo r 
the port and dock workers It wi l l  not 
have a good result  a t  a l l ,  

S:cond poin t  i s  that when you are 
acquirina lands i n  various border a reas 
mil i tary purposes , you just see to it that 
compensation is paid promptly to the 
people who are a ffected and this is 
more to in Punjab. I do not want  to 
explain,  the s i tuat ion in Punjab i s  known 
to everybody. I ra ised this severa l ques• 
tion time about the area and in Ka thania 
in Distr ic t  Amri tsar where compensation 
as been paid for the land which was taken 
over but no compensat ion has been pa id 
for the construction on that land-the 
huts and the cat t le sheds and the barns 
for keeping the gra in  and a l l  that, 
These people have been pet i t i oning for 
this for months together and nothing 
lhas happened. These kinds of thi ngs i n  
1the present explos ive s i tuat ion in Punjab 
:are not desirable and should be looked 
into. 

The other point is that please take 
e second look at the ready reckoner 
that you have prepared for the pensions 
of the Ex-servicemen who reti red before 
1970. They have been subjected to ereat 
injustice. In sqme cases their pensions 
have been reduced as a resul t  of this 
ready reckoner. I think you have seen 
that the Ex-servicemen 's associat ions are 
very much aai tated a bout the three 
cateaories into which they have been 

· divided. In one case there is a s l ight 
increase, in another case it is marainal 
and in the third case their pensions 
have been redq�. This deserves a 
aeGOnd look. 

Finally, the �ivilian defence employees 
bavo a .  aricvan;o about the non-im• 

plcm�nta t ion of the Third Cen t ra l  Pay 
Commiss ion Award i n  respect of them. 
l on ly want to know whe ther the 
assurances wi hch have been gi ven by 
the Mi nis try to the representa t ives of the 
A l l  Ind ia Defence Employi;:es '  Fedc:ra
t ion-1 th ink it was on the 1 2 th March 
when they met tha t such assurances were 
given -whether t hey wi l l  be ful ly  
implemen ted and honoured so tha t  the 
unfortunate s i t ua t ion  of agi tat ion 
and s t r ike which i s  developi ng th:ere 
can be avoided .  

Last ly ,  I must put i n  a wa rd for the 
pcrsonc l of the Border Roads Organisa
t ion , the '  ORER. They have pleaded 
w i th  them be fore a lso, Cer ta i n  penal 
measures w.:r..: taken aga inst t hem, a 
large number of them. Tha t shou ld be 
avoided.  They should be g ive n  some 
channe l ,  not the t rade un ion-I do  not 
say that-but  some cha nnel by which 
they can wn t i la te t he ir  leg i t imate 
grievances and get redressa l for th.cm .  

Th i s  i �  a l l  I w i sh  to say .  I have 
many more th i ngs to say , but  I do not 
wish to tax your t ime, 

PROF. NARAIN CHAND PARA· 
SHAR (Hami rpur) : S i r, I wan t  to 
apprec ia te  t h :  Report  p resen ted to this 
House by the M i n is t.: r  of Ddcnce, 
Shri Yenka L a raman .  

Some of t h e  achievements require 
our special men t i on , I t  is t ime that  we 
are ,t bl:: to not only apprecia te bu t a lso 
commend the good work done by our 
people i n  the armed forces . 

One of the p roudest achievements 
during the cu r rent  year has been the 
commissonins of t h� first tota l ly India. 
bui l t  friaa tc, the 3 ,500 ton Godavari, 
which is perhaps the only warship of i ts  
kinds wi th  two helicopters and anti . 
submarines . S imi larly, the multi!purpose 
off shore patrol vessel Vikrant  can a lso 
be mentioned wi th a sense of pride. 
This is only to highlight two of the 
achievements in the ·present context , 
when we are surrounded by an atmos
phere of uncertainty and · by a very 
aensitivo situation all alODi our border. 
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As has bee n  men t i oned by many 
ot her mcmb�rs ,  the  i nc rease i n  tens ion  
and t he u nccrt a i n i l y  tha t  s u rrounds us ,  
because of Pak i s t a n 's la kst  wea pons,  
and soph i s t ica ted weapons  at  t ha t ,  i s  a 
cause of great  conce rn fu,r us .  I t has  
been m�n t i oned in  the press 
t ha t  perhaps a d ,:c i s i on  a bou t a 
w:1r b � tw.:en Ind i a  a n d  Pak i s t a n  may  
no t  b� taken  i 1 1  l s Li n i a  bad , i I may be 
taken  so111 : whcn.: c l:i<: , a n d  t h i �  i :; t he 
unfo rt una t e  p:! r t  o f' t he s i t ua t i on .  I t  i s  a 
very i n lerc� t i ng po i n t  t o  note t ha t  
Pa k i s t a n  has bee n d ra w n  i n t o  t he 
s t ra teg ic  cons<:nsus  o f  the U n i ted S t a t es .  
I n  add i t i on  l o  t h i \ ,  a r� a  u f  t <.: n s i on ,  t he 
focus of tens ion , ha s  shi fted f1 ·0m 
d i s t an t  Eu rope to  t h •: Pe rs i a n  G u l f. We 
are w i t ness i ng the  p i l l i ng up of wea pons, 
F- 1 6  and a l l  t ha t .  I am ha ppy to l earn 
from th i s  Report tha t our  Governm�rt t i s  
a lso equa l l y  prepa red , t h e  cou n t ry and  
i t s  armed force , ,  for mee t i ng t he  threa t .  
The  s igning of he agrc�mcnt w i t h  France ,  
to  o ffset  t he  d i fficu l t y  created by 
P..ik i s tan , for t he s upply o f  M i rag-2000 
i s one step i n  t h i s  d i r..:c t i on .  

I wou ld  n o t  men t i on many o iha 
th i ngs o f  th i s  type ,  bu t I wou ld 
emphas i ze one or two poi nts .  J do  not 
agree w i t h  t he i mp l ied s ugg..:s t ion that  
expendi  t u rc 01 1  dcfoncc i s  sumchow 
de t r i men t a l  to t h :  deve lopmen t of  the 
country .  We must u nders tand  t h a t  th�re 
is a corn: l a t i o n  b..: t wc:cn dc: fcncc and 
deve lopmen t .  I a m  grca t fu l  t o  the 
Min is ter  of Ddcncc l hJ t  in  a Sympo.; i um 
en t i t l e d  ' Defence a nd J nd c r s l ry ' ,  he 
empha s i zed th i s  po i n t  and s ;dd t ha t t here 
shou ld defin i t e ly b,, some k i nd of 
re l a t ionsh i p of a v i t a l  n a t me be tween 
m a n u fa c t u re of a rman1 : n l �  and software 
n·q u i rcd by defrne:  a n d  a l so by t he 
various o i lier p roduc t i on u n i t s  i n  t he 
country.  S i r ,  t h i s  corre la t i on has to be 
emphas i sc·d because defence prod uc t ion  
ca n a lso lead to spi n  off i n  developmen t , 
can a l so g ive boos t to the deve l opme n t .  
In th is  context I would apprecia t �  the  
good work done by our Ord i nance 
factor ies ,  which a re t h i r tyfour i n  
numbn a t  t he momen t .  The first one 
came or the scene long ago i n  1 90 1  i n  
Calcuf ta . Hc·re , I would make a men t i on 
abou t the request of our State Govern
ment and my own people for a11 

ord i n ance fac tory i n  Himancha l  Pradesh 
which has t wo percent  of i ts popu la t ion 
in the group ca l ied Ex-Servicemen .  Shri 
Ram La l  on 3 1 s t D.:ccmber. 1 982 wrote 
to the Hon .  M i n is ter  for Defence for 
se t t i ng  up such an ord inance factory in 
H imachal Pradesh, We have been 
rci tera t i na th i s  because the c l imate,  the 
avai l ab i l i ty of power and the peacefu l 
i nd us tr ia l  re la t ions exi s t ing i n  Himacha l  
Pradesh e n t i t le t h e  S t a te l o  have i ts 
sha re as i t  does not have any medium 
scale i ndustry at the momen t .  S i nce 
defence is prim a ry concern of our Jawans 
and it must be a source of employment 
n lso for t hem when t hey come out  of 
Armed Forces ,  i i s  early se t t ing up i s  
req ues ted .  

Sir  there i s  no c ontrad iction what
soever :.Vhich we can imagine be tween 
spending on defence and spend ing on 
development . Rather we must have a 
doweta i lc:d plan and we must have some 
sort of a long.term perspect ive in which 
we are ·able to gear up the cou ntry to meet 
any threa t .  It does not  mat ter whet her 
the th reat  comes from one blpck or 
a no ther bloc, A l l  tha t ma t ters is tha t 
we must  be prepared to figh t every 
threa t .  In th i s  context  I would refer to  
a n art icle wri t ten  by  Avre l Harriman i n  
t he Times o f  Ind i a ,  I t  was publ i shed in  
the early pa rt of January th i �  year. I n  the 
A r t ic le  he has said t ha t  t he present 
arms race and  the state of relat ions 
bt:twecn the US and the USSR is 50 
dangerous, r i sky and explosive tha t 
11 l t i ma te ly  we ma y have the rea l i ty of 
nuc lear wa r and may no longer imagine 
on ly  a t h rea t .  Therefore, we must be 
prcparc-d to guard our coun t ry w i th  a l l  
ou r  might  a nd for tha t  no  sacrifice i s  
sma l l ,  I t  should no t  be grudged on any 
account by l h is  Parl iament ; nor by the 
Governmen t .  

I would l i ke to emphas ise two  or 
three poi n t s  regarding the we l fare of 
the ex -servicemen 's which is  the prima ry 
concern for us. The remova l of d i spa r i t y  
has been the pers is tent  demand of  a l l  
ex.servicemen 's associat ions . The 
Supreme Court 's Judgment of 1 7th 
Dc�cmber, 1 982 gave them a hope ;  and 
the answer by· the Hon, Defence 
Minister \o this �ouse to a St11rtet;I 
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Ques t ion  of m i ne on 29th Apr i l  l a s t  
year raised th is  hope fu r ther I ha t t h e  
Supreme Cour t 's judgment  w i l l  be 
i mplemented in fu l l  and tha t  t hese 
brave men who are no longer 
i n  ur. i for!!! have come back home a re 
ab le to see t ha t  the prices do not 
pinch them . But wha t has happened is 
exact l y  the revers.: . Al l  t hese hopes 
have dashed to  the ground b�cause of 
some sort of a formula  which b a s  been  
evo lved by the Govcrn@:nt . I d o n ' t s  
know what t h e  form u lu  i s ,  b u t  t he re i s  

a scnuinc gri eva nce among the ex - se rvice
men tha t the formu la  i s  not going to 
be of any jus t ice to t hem . The Defence 
Minis ter has  been empha s i s i ng the 
poi n t  that  h:: has offered them op t i ons . 
Tha t  t here a re e leven l a k h  pcopplc 
whose pens ions a re to  be reckoned . 
Therefore , i t  is huge a n d  s tupendous 
task which cannot be completed at a n  
early point of  t i m e .  Those who wan t  
to accept the ready reckoner shou ld  
accept i t  and those who d o  not wa1 1 t  to 
accept ,  they should wa i t . But  for how 
long should they wa i t  ? Shou ld they 
wa i t  for two decndt>s or t i l l  t hey a re 
dead ? This is not  fa i r  to the  people 
who have faced dea t h  a nd hazarded the 
future of the i r  ch i ldre n  in the field . 
They wan t  a be t te r  dea l .  Th�refore , I 
emphas is  i n  a l l ser iousness tha t  t he 
Government  shou ld  do eve ry t h i ng to 
a l lev ia te  the i r  grievances . 

Not on ly tha t ,  but  the cond i t i ons i n  
which the ex-se rvicemen arc l i v i ng , a lso 
needs to be look ed into .  Some of the 
vi l lages in which t hey a rc l i v i ng do not 
have t he essen t i a l  fo c i l i t i es tha t  shou ld 
have been provided . Long back 1 made 
a sugges t ion that as a ges t u re of  good
wi l l  and lo g ive  a symbol ic  honour  a nd 
recogni t ion to t he sacri fices made by our 
ex-servicemen and  martyrs, we shou ld 
declare the vi l l ages  of the h ighest  awa rd 
· winners l i ke winners of Pa ram Vi r Cha k ra 
or the w inner of the Vic toria Cross as 
modern vi lages . Sir, I don ' t  know wha t 

. s teps has the Government taken in th is 
regard , but I would req u.:st the Hon . 
Minister for Defence a nd a lso the 
Mi nister of S tate  for I>�fcncc t o  take 
up this wi th  the S t a te Governmen t s  so 
that the vi l lages where t he h ighest award 
winners are living, a rc developed as 

modern vi l lages and they have a sense 
of sa t isfact ion tha t not only they were 
looked after when t here was a war, but 
they are looked after a lso when they 
have come back home . 

S i r, i n '  th i s  connc.:ct ion I would 
emphasi se one more th ing.  The very 
fac i l i t y  t ha t  is g i ven  to the widows those 
of k i l led i n  a c t i on ,  is 1 10 1  uva i lablc to the 
w idows of t hose whose h usbands are 
k i l led i n  peace t i me i n  various base 
opcra t ion�  or on m i l i ta ry d u t ies .  They 
a n: a l so e n t i t led to those faci l i t ies .  I t  
i s no t  fau l t  o f  the irs t hat the i r  
husba nds d i d  no t  d ie  i n  action ,  but 
in d i ed whi le fly i ng an aeroplane. So, 
I would req uest t ha t  th is should a lso be 
ta ken care of. 

Then , S i r ,  t here are two or three 
most importa n t  poi n t s  that I wou ld l i ke 
t o  emphas ise .  When a men comes home, 
wha t does he find ? After havi ng served 
for a number of years on t he bat t lefield ,  
h � finds  the world i s  d i fferen t  to  h im .  
The  songs o f  g lory , the  words of pra ise, 
I h.· apprec i a t i on 1J1a ck in t he Pa rl iamen t 
da ,h  aga in s t  the ca l lous  h�haviour from 
t he c iv i l a ut hori t i e s .  There fore, the  
D i s t r i c t  So ld iers Boards, wh ich a re now 
ca l led t he Sa i n i k  Boa rds a nd the Sta te  
Boards  should h:: s t rca thened a nd s t ream
l i ned . But  as the pat tern of development  
h as been wicspread and now the focus 
o/ development has spread down right 
to  the b lock lebel a nd sub-di vi son leve l ,  
there i s  a need for the Defence Mini ster 
to l ook to  this s i de a l so .  Not only at 
the <l i s t rict  leve l ,  the d i vis ional leve l ,  
sub -d iv i s ional  level bu t  a l so a t  the  block 
level t here �hould be some machi nery to 
help the ex-servicemen .  

S i r ,  we  have a large number of  
schools cal led Sa i n i k  Schools .  These 
schools have c iv i l ian employees .  The 
grades of a l l  o ther employees arc revised . 
The Cent ra l Gove rnment  employees get 
their D. A. ; the State Government 
employees get the i r D . A. ; the Defence 
forces get the i r· packet r i �e, but these 
poor employees are not  given their dues 
b.!cause they are nei t her t he employees 
of t he Centra l Government nor of the 
State Governments.  They are society 
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called Sainik Society . Therefore, thei r 
plight should also be considered and i t  
should be  seen that they also do not 
suffer. 

Sir, in the areas inhabi ted by the 
ex-servicemen and the distr icts . from 
where there i s  a heavy recru i t ment to 
the armed forces, we should have 
Central schools, because i n  the absence 
o f  such a faci l i ty ,  the education of 
the ir  children suffers. Therefore , I 
would, propose to you , Shri K .P.  S ingh 
Dev, t he Mini ster of State for Defence 
t ha t  you shou ld t ake up w i th  the 
M i nistry of Educa t ion that all such 
d istr icts whe re the recruitment to the 
Armed Forces i s  ve ry heavy and where 
the ex-servicemen inhabi t in large 
numbers , there shou ld be one Centa l  
School so tha t the educa t ion of t hese 
chi ldren does not suffer.  

Now, when the fac i l i ty is  to  be 
g iven re�ard ing  the res i den t i a l accomo
da t ion or some i ncrement  or promot iona l  
adjustmen t to the persons of this 
category, their service i n  the a rmed 
forces is  not taken i n to account and he 
is regarded as equiva len t  to the junior 
most in mat ters of  grant of  res ident ia l  
accomodat ion, promot i on adjustments 
e tc, Therefore , I would suggest t ha t  you 
should take i n to account  the service 
t ha t  has been rendered by him in the 
Armed Forces . 

In the end I would l i ke to p:iy 
tr i bute to our Armed Forces who h.i ve 
done not  only commendable work 
during the various opera t i ons in which 
they were ca J Jed upon to  pa rticipate, 
but  a lso in peace-t ime whenever there i �  
i s  a flood , whene�er there is some 
d i saster or calamity and our Armed 
Forces lent a very good helping hand 
to the c iv i l  authori t ies. To tha t  extent 
they deserve our appreciat ion .  

Last ly, I would thank the Govern. 
mcnt of Ind ia for se t t ing up a high• 
powered commi ttee for the wel fa re of  the 
ex.servicemen .  I t  is important  that in 
this ex-servicemen 's welfare there is a 
representative of othe r  ranks. So far 
you have picked Officers, ret ired, 

Officer, important knowledgeable and 
in te l l igent in their own way .  But the 
rank and file feel they have not been 
given any representat ion·. So, one 
representat ion from their  side shou ld , 
a lso be taken so that justice is shown 
to a l l  concerned . 

PROF. SAIFUDDIN SOZ (Bara. 
mul la) : Mr. Chi rman, S ir, when you 
are i n  the Chair, I am particularly 
afraid for want  of  time, But this t ime 
I hope you wi l l  bear the with me, 

Mr. Chai rman .  the net revenue on 
cap i ta l  expenditure of Rs . 6,800 crores 
proposed for 1 984-85 means an addi tion 
of Rs . 4SO crores over what we spent 
test year .  I t  can mean a big figure, it 
can mean a meagre amount , as you look 
a t the orien ta t ion of our Defence . 

De fence is very much necessary 
because na tional securi ty should have 
the top most priori ty, but we must exac
t ly know what we require .  J was very 
much surprised when Mr. K.P. Singh 
Deoj i  told a questioner. an hon. 
Member, when his a t tent ion had been 
d rown to a news i tem, tha t he had no 
defini te i nformation whether Pakistan 
was ge t t in,& sparrow missi les or not, 
This  shou ld not be the s i tua tion . Our 
hon .  M inister must khow what is 
known to the common journalist .  He 
is supposed lo be in charge of nat iona l  
secu ri ty. So a s  far  as the Defonce i s  
concerned, we  must have the  exact idea 
of the nat ional requirements . 

MR, CHAIRMAN : Mr Soz, you 
said he is supposed to be in cha rge of 
nat ional securi ty. Why he is •supposed 
to be' in charge ? 

PROF. SAIFUDDIN SOZ : Certainly 
he is . Supposi t ion a lso means the same 
th ing, as you understand. 

I k now there is a con�tra int of t ime.  
I would l ike to speak a t  leas t for ha l f
an-hour. 

MR, CHAIRMAN ; No, no. Only 
10 minutes. 
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PROF. SAIFUDDIN SOZ : Al l  
right , 10 m i nutes. 

From the Annua l Report ,  I am happy 
tha t the Min is try admits ,  I don't  ca l l  i t  
a ' scare ', but a k ind o f  a lertness . From 
a parapraph of the Annual Report 1 
want to quote as fol lows : 

••The supply of �ome sophisticated 
weapons system in add i t ion to  $ 3 .2  
bil l ion  package consti tutes a new 
phase in  that  t hese a re pate n t l y  
offiensive systems i n  t he  region . "  

So, wi thou t crea t i ng a scare we 
must take not ice of what kind of arms 
Pakistan i s  acquiring. But I would 
suggest that a l lhougb this t ime the 
Defence M i n istry has not been as m uch 
secret ive as i t  used to be , I would 
suggest that the hon . Defence M i n is ter  
ta kes the opposi t ion in to  confidence . 
The nat ion must know wha t  we are 
doing and what we a re going to do for 
the nat ional  securi ty .  There have been 
suggest ions that we should have 
Nat ional  Securi ty Counci l and Mr .  
Mohanty a lso sa id  about i t ,- - i t  i s  
the  idea of  Gen . Sinha .  Yesterday I 
saw a balanced art icle by Jntcr Malhot
ra in the Times of /11di6 and he also 
suggested the same thing and other 
wri ters have a lso suggested that we 
ahould have a Nat ional Securi ty  Counci l  
and a lso the Chief  of Defence Staff. 
But I do not fee l i t  i s  nccess�ry because 
there is a l ready a Cabi net Sub Commi
t tee on Defence a nd so fa r  as coordin
a t ion is concerned , i t  i s  the prime res
pons ib i l i ty of the Defence Minister. I 
do not think const i tu t ing some Commi
t tee or Counci l wi l l  solve th1.: matter. 

Mr .  Chairman, i t  i s  a matter of w i l l, 
as to what kind of orientat ion the 
Dcf�nce Minister g ives to the Defence 
budget, what  kind of coordination he 
envisages; it is his responsibi l i ty. There
fore, there is no need of a National 
Securi ty Council or creation of post like 
th• Chief of Defence Staff'. I would, 
however, Jay stress on the fact that the 
Ministry of Defence needs greater and 
close coordina tion, collabora tion and 
contact with the Ministries of Home 

a nd Externa l Affa irs so that they g ive a 
proof of total a lertness that  i s  needed .  
But thi s  does not mean a ny reflect ion 
on the funct ion ing of the hon . Defence 
Minister. 

I am confident .  Th is  is no fla t tery . 
He ha s exhibi ted shrewdness, a lertness 
and chi lvary. So, I wi l l  not be mincing 
words. He i s  already alert . But he 
should consider a nd organ ise greater 
col laborat ion ,  grea ter  contact and grea ter 
co-ordinat ion with M i n istry of External 
Affa i rs and t he Min is try of Home 
Affairs .  Th is  is necessary because Gen . 
S i nha has been quoted by many people , 
I have areas of agreemen t  and d i s
agreement both . I am not agreeing 
wi th h im when he suggests about the 
Nat iona l Securi ty Counci l .  I agree 
wi th h i m  when he says that threat to i 

• • J 
security ts more from wi th in the cou n t ry 
rather t ha n  from wi thou t .  Threa t i s  
more from wi th in  the boundaries of the 
coun t ry, 

Some people have sa i d  tha t  he is an 
annoyed Genera l .  He  has su ff: red a n  
ex i t  from the Service .  I w i l l  n u t  g o  i n 
t o  tha t , Bu t  h �  i s  a c i t i ze n  o f  this 
coun t ry .  He has  every right tu d i scuss 
D�fc ncc as he is free . Even th�  hon': 
D .:fencc Min is ter knows that some of 
the Genera ls who are in service have 
convened sometimes Press Conference . 
I wi l l  no t  ci te the names of Genera ls .  
Some of the re t i red Army Olf1eers have 
d one so, 

When threa t i s  more from wi thi n 
the coun try ,  then the Defence Minister 
must be a rmed with al l  the facts So 
for that he has to  be in close cd..ordi:  
nat ion wi th t he ,Ministry of External 
Affa i rs on the one s ide and the 
Mi n is t ry of Home Affairs 
from t he other s ide . Whatever General 
Sinha has advised t he Government ,  I 
wi l l  request the Defence Minister to 
consider tha i .  

I was suagcsting tha t Defence Minis
t ry has not exhibi ted a kind of secreti 
veness this year. I would request the 
Defence M inis ter to take opposit ion into 
confidence a nd he could organise get to
gether with the opposit ion leaders and 
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discuss defence preparedness.  Exchange 
of idea� on D.:fence i s  necessary .  

So far as orientat ion of Defence is  
concerned , I want to  know from the hon . 
Defence Min ister,  how do we or ien t  our 
Defence Policy ? Is i t  on  globa l bas i s ,  
i s  i t  on sub-con t i ne n t a l  or con t i nenta l  
bas i s  or  is i t  on the bas i s  of  Ind ia  be ing 
t reated la rgest coun try i n  As ia .  

I fee l  Genera l Sinha has  a point .  He 
says that  Ind i a  has to be a p redom inan t  
power between Si nga pore and Suez. 
Here, I agree that  Ind ia should be power 
between S i ngapore and Suez a l though 
my argument i s  di fferen t  than General 
S i nha . I t  is for d i fferent  reasons . I 
want  I nd ia to be a preominan t  power.  
The refore , this orien ta t i on  is  necessary , 
What role shou ld  I nd ia  have i n  the 
whole world ; wha t role shou ld  
i t  p lay  i n Asi a ? When we 
look to the De f� ncc prepared ness , 
when we assess wha t we a re doing ,  I 
somet imes have an i dea tha t wt: look to 
Ind ian secur i ty exclusi vely i n  rela t ion  t o 
Pa kistan It may not be obses s ion  be
cause a l l  of us know tha t  we have ha d 
a grea te experience w i th  wha t happened 
betw.:cn the two countries, I can never 
say i t  is obsess ion but we should not 
a lways orient  our de fe nce pol icy tak ing 

Paj:is tan as the on ly  factor .  

I t  shou ld  not  be  there . I th ink, the 
hon . Defence M i nis ter  w i l l  have to 
s1y  some t h i ng on tha t .  why I say i s  i f  
we cont i nue to take Pakis tan as a very 
importa n t  fuctor then one t h ing i s sure 
a nd that  th is  annual  report  does n ot 
c reate a share.  But i t  make ;  the coun t ry 
conscious of what k inds  of weaponry 
Pakis tan is ge t t i ng .  Bu t  Pakis tan i s  
now ge t t i ng th i s  and  successive gener
a t ions of weaponry wi l l  be made avi
lab lc  to  Pakis tan  and we sha l l  con t i nue 
t o match i t .  Last t ime,  we had Gen .  
Ustinov here. There was a n i mpress ion 
t ha t  we wan t  to  get  weaponry tha t 
Pakistan obtained from America. But 
sha l l  we con t i nue to  take P.ikista n as a 
very importan t  fac tor a nd orga nise our 
defence just on that  l i ne ? I feel tha t  
there i s  a need to change the pol icy i n  
c !rtain areas . 

••Not recorded . 

There was some people who think 
defence also as  a mat ter of poli t ics. I 
have one gri evance. M r .  Raj iv Gandhi 
last mon th  said tha t Pakistan was going 
to a t tack India and that too through 
Kashm i r. I do not know. 

( Interruptions) 

1mmi �IT'l'Tif h : �iftq"f cr ir�t -

� 11, 1-fiat !fl: ial"-1"� f�•�T 'lfl� 'U,j[fi!f 

;;r r lliT .rrir �it lliT lflfT ;;mlfli t 

PROF. SAIFUDDIN SOZ: I am not 
d i scuss ing  Gen . S inha .  I am ta lking 
on Defence, no dou b t .  You can l i s ten 
to me. 

M R . CHAIRMAN: His  t i me is only 
t wo more m i n u tes and le t  h im com
pktc .  

PROF. SAI FUDDIN SOZ : Mr 
Cha i rman ,  I wan t  to know wha t was 
hi s source of i n forma t ion tha t Pa k i s ta n 
wou ld a t tack India through Kashmir .  
At  l as t , the people of Jammu &Kashmi r  
d o  n o t  look to  Pakistan fo r  an a t tack. 
They have g i ven sufficien t  proof. You 
know how Kashmir  had s tood agains t 
Pakis tan in 1 947, 1 96.S and 1 971 wars. 
Defence should be d iscussed a bove party 
affil ica t ion a nd therefore I wa s  mak i ng 
th i s  poi n t .  I was just  wan t i ng to know 
the source of th is  i n forma t ion .  

( /  111errup1 ions) 

You people should know wha t is  
happen ing i n  Punjab, I must tel l  them 
that  t hey should t rea t Dr. Farooq Ab
d u l l a h  by h i s  word s .  He is a na t ional is t  
first  a nd nat iona l i s t  l a s t .  

( Interruptions) 0 

M R. CHAIRMAN : Don 't  record 
any th i ng. 

( Interruptions) 
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M R. CHA IRMAN : Wha t is th i s  ? 
Let h im complete . The M i n is ter  w i l l  
reply a t  2 .30 p .m.  Thcre1 i s  no t ime 
left . 

PROF. SAIFUDDIN SOZ : S ir ,  
though he has i nterrupeed me, I have 
tr ied to ma in ta in  the ba lance. I was 
on ly sugges t i ng to him tha t  Dr . Farooq 
Abdullah shou ld be t rea ted by h i s  words .  
They a rc not  trea t ing h im properly.  

( Interruptions) 

SHRI RAVINDRA VARMA (BOM
BAY NORTH( : Is t ha t  Member un
men t i ona ble or what ? 

( Interruptions) 

MR. CHAIRMAN : Only two min
u tes a rc l eft .  Le t  h im comp lete . Thi: 
Mi nister is to reply a t 2 -30 p.  m . 

PROF. S AIFUDDIN SOZ : You 
may give me some more time because 
people have spoken for ha l f.an-hour .  
Any way ,  I will try to  conclude.  w ha t  
I was ment ioning was, orien ta t ion o f  
defence i s  done only ta.king Pakistan a s  
a factor. I have a lready said tha t  we 
must be fully prepared so far as defence 
is  concerned. 

It  i s  not obsess i on .  We have a l ready 
faced wars. 

At this point  of t ime, when Pakistan 
has proposed No-war Pac t  and when our 
Government has suggested a Trea ty of 
Friendship I only implored that the hon. 
Defence Minister should take the Oppo
sat ion a l so into confidence so tha t  we 
can understand the tools or areas of 
agre!ment for the No-war pact. 

Why I mention Pakistan ? I t  is not 
because Mr. Biju Patnaik and Mr. 
George Fernandes have returned from 
Pakistan and they have said that they 
found a great fund of goodwi l l  for this 
country in Pakistan. My orientation is 
different, that is,  Pakistan belongs to 
the same cul tura l scenario and there 

should be mutual under tak ing and 
friendsh i p  between the two countries. 
So,  th i s  area need to  be explored wi th
out  lessen ing our defence prcparendess. 
Tha t i s  my poin t .  I am not discussing 
the Pakistan Government .  I am discuss
ing the people of Pakisan and the people 
of this country.  If Pa kis tan get s  sohhi 
st ica ted wea pons , every t ime  we a re 
involved i n  a d rama of ma tching weapo
nry. Tha t  s hould not be . 

I have d iscussed Gen . Si nha . I w i l l  
d i scuss M r, K .  B .  La l w h o  has be e n  t he 
Defence Secre tory for 11 1 1  these years . I 
do not g rudge Rs.  450 crorcs tha t  have 
been added 1 h i s  year to the Defence 
budge t .  But I tel l  you t ha t  e ,'Cry t ime 
you  sha l l  not cont inue to add more and 
more fund ing 1 0  the Defence budge t be
ca u�e Mr .  K .  A .  La l myse l f  a nd others 
rem i nd you tha t  we need to have a 
mass ive econ0mic development .  We havi: 
a grea t chu n k  o f  popula l i on which . i s  
be low the  proverty l i ne .  We have t o  
th ink  o f  t h e m .  We cannot perpe tuate 
m isery on t hem. There fore, w h i le 1 
support the u rge of the De fe m:e M i n i s 
t ry for t he h ighes t type of defe nce pre
pa redness ,  I implore a nd suggest tha t  
t hey should a l so come forwa rd in  o b ig  
way to e;,;tend t he hand of  fr iendsh ip so 
tha t  the  tens ion  is removed for a l l  t i mes 
to come . 

About the role of t he a rmed forces 
in Jammu and Kashmir  S t a te, I wou ld 
say tha t  t hey have very good rel a l ions 
wi th c iv i l ians and they huvc done cons i 
derable good work i n  Jammu and 
Kashm i r  State,  For tha t ,  I salute t he 
army. 

So far as the problems re la t i ng to  
my const i tuency a re concerned, I wi l l  
raise those problems in  wri tin2 to the 
Defence Minister separtely, 

-n ,ri' ..,;i •� ( arr� )  r �nn
qfi:f ir�),11, �ffl "'"'oft ffTfl'T ili'T �e:rif 
tHa' (� CJ't'if f��H �� if; ij'l!'ef sr�cr 
'livfl' ��a'T t I � lli'T �ffl 'li�ifT 

mlfi sr�m �·if �r� 'lir Sl'ljW 
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Iii) !fii:it;r�:!: lii'l'i�Q; I � lfirHl'T.JT 1*'!f 
q fqQ' j� iii f q'h: itif��«T� it; 

ij'lfli ·u� �HlfiT't llit ij',ifir ifi) 'f,r 
"IT,T �lliij'Tif t!i"' I, .r,r .r,r cl1H 

11"\1: v·..-� ifit «l�T Iii) �ij'tif �,..-r 
t I fflq' lf'Tl �itif8'if � Iii) �wt .J�f 

lli,ff t crr qm i5Zfcffwn 1nrrr �rf� 
fifi Q;if�l:ij'I� � "°ltli iilT ff•�fo �,) 
"'<if ct>T fTffT t . lli'iJ � iifiit ({ifij',�Tfi:il' 

• •r.: a" s�) ifiT ,«r �fer a) llli"<r 
� �Q' f� � 'IT I 

14.03 hrs_ 

[SHRI SOMNATH CH ATTERJEE 
in the Chair) 

�� ij'i:i(i'll if "1T'lifi) �,I' a,� a 
i);r-;rrfir-r �T "Jrf�ir t 

ia'fTl &1� if rftif if. 'l'T.JT ifiT il'�(T 

fa-,r.c «irftlT t I fir��r •H� 3 , 3  i:r�ri\' 

('l'ifi cf� ��iii( lfT.JT ifiT �q'�l'f ip;,ff t 
m lf.lTI!I' m-11l(!T �'" ifiT q-1;:rr "�1 
fsp;r lfTl'rT I qyq- � "°i:-.111' if ($� q-q;:ft 

if•q-ic llflll'f'fT 11,i ffl g:iJTU 'I(,:� 

Iii� I 

�1'T� ffl1'Tllfcl1 � ... "l'T .. lf1"' �"' 

lfTfilifcfTof ii'� ,iJ)�) 8' �f.Jlli IJ;liHf 1ti't 

"{� t Qt) ar,r irrft f�;c1r ifi'T lliT,� 
·�t iii �)qj � f � ifrf IJlfT I I �" 

ffl-atn: irtrr m � t flli "Plr<fa-1 

�m ap;) �mfg:a- ir;,iit � forq llf�t "' 

l1TW tj'qrn tfnt mlif 11\1' �flJT 

();ft �� ' � �;:z IJJ1fi "!,8' It 
�, arHJ lfi' � i fflAi ("Tt �'14', 
m ht;� t so sfftmff �" r�,;
MT1' ii; =tm) ., � ... ,rf lfle' ,. 
vmll' ..r � ;rty � qrtff . I • .r ... 
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qJf1fifiH;J If)'{ �T(\'{ =tfn) ifi) ll'T<l'T� 

:a'if (fifi �if �)'() " 11ra't t t fitZR!ti 

tcrr�a- grrq; il!,8' q� •�er iifRT I 1 

itf� ifi�T i� �)err & a-) �r=t �� lfiT 
;;nififinT �)ift if�F f'J�cl') t I 

�� ��{r lfiti'lf 3 ir(1if erifi ·�t 
�"'�iif •Hor I o) '{)' if . 1 5, 
'{T� irr� 'H "' r �T"{T ,� �TffT t 1 

�ij' �qq ifif-� g:)� i lfiT"{i:!f il'.T 
f�itifi� �li:JT t I 

THE M I NISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRf K,P. 
S I NGH DEO) : I have a lreay. a nswered 
thi s. 

� '!f;r � tf'f I lfiT( iifcfTiJ .J�T 
'q'JIH t I <f�T i'if�-ift �f.JT �fg:r1: I 

SHRJ K .P. SINGH D£0 : This poi nt  
was  mentioned yes terda y . The hon . 
Member was perhaps not present .  

�, •f;i �: tJi;r : orqr .il'if1.r  f�, . 
t ? ;pfT f;r�ZJ �trr t �� -1�1 il'crr111 

u, ij'�if;;,J ;j cfiTl.{<fT{T if�l �) fflticJT l • 
IJT::.r �iii rf criif-T ltit ,;;r) f �far'{ prr 

t. �irrt i:r� i:r)�r�.r �� i r� . . . . . .  
MR. CHAIRMAN : How can tl1is 

Minister reply to that ? You speak on 
Defence. 

"" ,� 'IFI .,-., : �� ll'l"{ 

;;Jl'EI'�, it;' �fs!f) f�.J 8' IJT<rT of�F 
11tc1r t 1 

� � �) sil'"{ 5fTtm41' t..-r "'' 
flff<fll:'. {'fr� mifl1'cr"f �--911 if fir� 
a1h: , i!T.Jr �f�q I itg: iflfi• �'�"' 
1Jfl6 fftq I I �t=t f.1'

"'
111' it; 'll'T lf'Tt 
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!� �)cl'T l �) !� it; Sl'(�f t 11'h 'f� 

l'!ifi'{ �llil;rn'T iii� ij'lfia' � I 

MR. CHAIRMAN : The hon. Min i
s ter ,  Mr. K .P .  S ingh . Deo, has  a lready 
dea l t  with it yes terday.  Now please 
conclude. 

111 •q w;r " .. " : i:i'lf'r �r � ��� • 
•r� if �I! ar�t f{'lT, �flf;;r lff� cl'lfi 

lf.T{ q-f{�ri:r .rl{l 1rrin t '�n: <rff err 
�) ir� t I tff ;ft '1T lf

0h srr���11> �.rr 
it; ;rr't i:t '1Tirrer"'1 ii'lfr i:t f�'1 sr,,;T� 

;r,r fimn� fifii:rr iri:rr I ? 

H �;�r � '1i� it '{eH q'lff<-Tlf cf.T 

irt1fi iifi'T 'lifiT;J' iifi'HT t I 
DR. KARAN S I NGH (Udhampur) :  

Wh i le i n terven i ng in th i s  debate on  t he 
o n  t he Defence Minis try, the firs t  th ing 
that  I would l ike to do is to pay my 
very warm tr ibute to the Armed Forces . 
A you know, I l ive on the mou th of a 
volcano . From the very day t ha t  our 
freedom was achieved from tha t very 
day the a rea i n  which I l i ve and to 
which I be long has been subjec ted to  
prolonged and cont inued agairess ion 
from many quarters . J have had a very 
c lose assoc i a t ion for four  decades w i th  
the Armed Forces . I have had  a very 
close associa t ion for four decades wi th 
t he Armed Forces. I have seen t hem i n  
war and i n  peace . J have seen t hem on 
the ground and in t he a ir .  I a lso happen 
perhaps as you know," S i r, to be an 
Honorary Maj Genera l mysel i n  the 
I ndian Army. Therefore, I look upon 
the services not simply as just another 
force . 

These people arc 1oi ng a splend id 
job, and I would l i ke to make one 
add i t ional poin t which I think was 
made by one of the earl ier speakers, 
that apart from defend i n g  the nat i on 
when the c rises arise, i n thei r c::>n l inu ing 
activi ties in the border areas the Armed 
Forces arc extremely helpful to the local 
population.  I .  can aivc you example. 
Whether i t  is in LaJalih, whether it is in 

the Va l ley or whether i t  i n  t he Jammu, 
the way in which the medical faci li ties, 
the educat ional  fac i l i ties, the road and 
other faci l i t ies arc made avai lable to 
the civi l ian populat ion is something 
which i s  not publicised because, strictly 
speaking, perhaps,  according to the 
rules, I am not sure, whet her they can 
do i t . But they a lways go ou t of thei r 
way to help. Jus t  one month ago I was 
i n  one of the border areas and there 
was an Army function-what is known 
as  Fauj i  Mela-and it was heartwarming 
to see the way the loca l populat ion,  
rega rdless of re l ig ion or party affil iat ion,  
is i n terac t i ng wi th  the Armed Forces. I 
th ink  th is  is a poin t  which shou ld go 
on record . 

I am not goi ng into the po i n t  of the 
pensions because our dynamic and 
young Raksha Rajya Manrri has no  
doubt dea l t  w i th i t  yesterday, On th i s  
occass i on I would ju s t  l ike to say the 
t here i s a severe d isappointment in one 
sect i on of the people who have not 
rea l l y  benefit ted from the pension . 
I would urge upon our Raksha Mantr i , 
who is a very experienced and sen ior 
M i n i ster, to k ind ly look i n to t ha t  
matter aga in ,  because when you have 
done such a lot for the Ex-Servicemen 
and when you spend hundreds of crores 
of ru pees for the i r  wel fare, why should 
a sma l l  sect ion of the Ex-Servicemen 
con t i n ue to remain disgrunt led ? This 
i s  a poi n t  which I am sure is a l ready 
recei v i ng t he i r  a t ten t ion .  

There are two major po in ts I want 
t o  make in  the ve ry l im i ted t ilJle at  my 
d i sposa l .  The first is that deterioration 
in  our secur i ty environment which has 
been met ioned both i n the External 
Alfar i rs M i nistry and in the report of 
the Defence Minis try is something which 
cannot be dismissed . I have heard some 
views men t ioned - I do not want to 
mention names-in which a line has 
been taken that this i s  a 'pol i t ical ploy ' 
that is being bu i l t  up. This is a l i ne 
t hat i s being taken, and I wouid l ike to  
say with al l  the conviction t�t I can 
carry that we must not forget our history 
since 1 947. Let us not forget that on 
four separate occasions-in 1947, in 

i_ ____ .. -··-
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1 962 , i n  1 96S and i n  1 971 - Jammu and 
Kashmir  was subjected to aggression . 
Let us not forget that despi te the much
wonted Simla Agreement, Pakistan has 
never accepted the final i ty of Jammu & 
Kashmir's acce s.sion to Ind ia. Let us not 
forget that. Let me make i t  very clear. 
I do not want to create any sort of fear . 
I am not suggesting that there should  
be  a panic reaction .  Bu t  these arc 
certain facts. Let us not forget that 
thousands of square mi les of Indian 
T'=rri tory in  Jammu & Kashmir State 
continue to this day under adverse foreign 
occupat ion .  These are fac ts  which many 
people somehow, with the passage of 
time, seem to forge t , 

Sir, t hese races and nat ions which 
forget history and destined to repeat i t .  
Le t u s  not forget his tory, a nd le t  u s  be 
very clear in our minds t ha t  th is  th reat  
bas got  to be taken seriously and the 
threat is not only d i rect ly from Pakistan 
Certainly,  Pakistan is  being armed wi th 
offensive weapons , ostensi bly i 1 1  order to 
fight a threa t through Afghanistan. But 
have any of  the weapons whid1 have 
been given to Pakistan ever been used 
anywhere else except e i ther against t he 
people of Pakistan or aga i ns t  the people 
of India'! Please g ive me one instance of 
on.: bul le t  ever given to Pakistan having 
been used anywhere e l se .  to fight  any 
other aggras.sion. 

A lot of people saying that India i s  
very much bigger, we  are 1 0  t ime of  
their size, why should we  worry? This is a 
misunderstanding. A wha le i s  very much 
bigger than a shark. But if the what is 
not properly armed , it is the shark that 
at tack the whale and not necessarily the 
who 1 lhat attack the shark. I do not 
want  ,o oversimplify the matter. India 
has got mu l t iple threats to i t s  security, 
whereas Pakistan has not aot this 
posit ion vis-a-vis Ind ia. And, as very 
righ tly said by the earlier speakers, 
there are pawers and forces which are 
behind which are causing the deteriora
t ion in this securi ty environment .  There 
is a threat from Pakistan ; then there is 
a threat from the Super-power riva lry 
at our door steps. The Soviet troops arc 
in Afghanistan; the American troops are 
iii Dieso Garcia . I am not eQ"Uatina, as 

the other people have sa id .  am saying 
rha t they have to  be equated bec11use 
when they fight ,  they w i l l  look to the ir 
own i n te res ts-not to our i n terests .  

So, Sir, wi th these nuclear capacities 
now developing in the Indian Ocean on 
our very door s teps ,  and wi th  the 
general esca l a t ion in the tempera ture of 
of the cold wa r, I th ink that our 
securi ty envi ronment  i n fac t  has gravely 
deteriora ted . If there is any cri t ic im 
about th i s  repor t ,  I would say that the 
Dcfenc;e Min is t ry Report has perhaps 
not as clearly s t a led thi s de teriorat ion 
as d id  t he report of Min istery of 
Ex te rna l  Affairs .  I know both a re 
Gowrnmen l  Repor ts .  There may be a 
d i v i s i on of labour, tha t Dcfrnee 
M i n is t ry i s  dc.:al i ng only wi t h  defend 
issues. Bu l ,  I th ink,  thi s  i s  a poi n t  
which has to  be  noted (lnterrupl ion.-) 
tha t  deba ted t oge ther, s i nce a l l  t he 
demands are the Gowrnment has gt>I 
the col lec t i ve responsibi l i ty .  I am 
s imply saying tha t the Externa l A ffai rs 
M inister wh i le in t rodudng h i s  report 
bt: t t er puts out the securi ty c1 1v i ronmcn1 
problems than th i s  part icu lar  n:port 
publ ished by the Ddence Min i stry. 

Now, in th i s  report ,  t here a re many 
poi n t s .  I cannot dea l wi th  them .  There 
are very many technical poin ts a lso. 
Many have been ra ised by the earlier 
speakers . There i s  however one aspect 
which I th ink  has  not been ra ised hy 
the earl ier speakers , a nd it finds no 
ment ion wha tsoever i n th is  report . Tha t 
is the danger to Ind ia  i n  t he event of a 
nuclear  war be tween the Super-powers 
or backed by the Super-powers .  There is 
a misconception that  lhia is on ly a 
danger faced by the developed countries 
in the West ,  or by the two Blocs. Tha t  
i s  no t  so . 

Nuclear technology has developed 
now · in a such a way tha t if there is a 
nuclear conflagration anywhere in the 
world, the ent ire planet is going to be 
brought wi thin i ts  grip. I do not know 
how many members resent here have 
seen this fi lm ca l l"'d 'The Day After', 
May I auggest that the Defence Ministry 
or, perh:.1ps, the Educat ion Ministry, 
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whoever is deal ing wi th i t ,  organ ises a 
specia l showing of that film to Members 
of  1>arliament?  My cri t ic im oi. that film 
is that whn t 1 hey have shown in 'The 
Day After ' i s  a � ross unders tatement . 
What  in fact wi l l  h ,: ppen is very much 
worse .  One book-you are a n  in t e l lec tua l  
S i r ,  I wou ld l i ke t o  recommend to you 
i s  ca l led ·The Fa te of lhe Ear th '  by 
Jonathan Scha l l .  We shou ld  read th i s . 
We shou ld s t udy wha t C11r l sagan a nd 
other groups of world fa mous scien t i s t s  
have said abou t  wha t would happen i n  
the event  of  a n udear conflict  ? 

The amoun t  of pol l u t ive materi a ls 
that wou ld  be th rown in to  the a tmos
phere could tota l ly cut off of the S u n .  
There could b e  a black c loud cover i ng 
th i s  world ; the temperature would drop; 
the temperature i n  Delhi would drop to  
40 degrees cent igrades blelow the  
freezing . Do a ny of us have any idea 
on what may happen in the even t  of a 
nuc lear confl ic t  ? When you travel  
abroad ,  this i s  t he major pre -occur,at ion 
now of proplc.: everywhere , and ye t we 
in India seem to  bh b l i s sfu l ly u naware 
of th is  d imens i C' n  t o  the t h rea t .  

I would l i ke  l o  say tha t w e  a re 
today a t  a crucial s tage where the 
humani ty is  at  the cross-roads of history. 
Science and technology have g iven  us 
tremendous. Pow�r lh« t power can a bol i sh 
poverty, d i sease and misery from t he face 
of the world a nd yct t ha t  same power i f  
misused can des t roy n o t  on ly  t he human 
race but  perhaps a l l  m �jor l i fe on this  
plane t .  Therefore, we i n  India have to  
be cognisant of thi s .  

S i r ,  we  arc t he only country which 
has both ph i losophical heri tage and the 
modern scientific heri tage . If there is 
any country which can pioneer a 
synthesi s  between science and spiri t ua l i ty 
i t "is only i n  I nd ia .  Whereas we should 
cont inue our d ip loma t ic  efforts
this is  not an Externa l Affa i rs deba te  so 
I do not wan t  to  go in to  that-Not 
only as a ledcr of the NA M bu t also 
w i th in  these two blocs themse lves there 
is tremendous sent iment of the younger 
people towards , peace . Younger 
generations today who bQve a vested 

in teres t in the surviva l of t he human 
race arc deeply d i s t u rbed . If India 
takes a lead aga i ns t  this l unacy that 
gripped th� human race we wi l l  be 
doing a grea t service . 

Sir , what I wou ld l i ke tho hon . 
Min i s•cr 10 touch upon is ,  would he 
le t  us know whether there is any clear 
percep t i on of  th� t h rea t posed to India 
by a ll llc l-:a r war outside India 's 
borders ? I f  so, have w.: i n i t ia ted any 
studies '! We have some of the world 's 
bes t m inds-sch:n t i s ts ,  technologists 
a n d  th in kers of the highest leve l .  Have 
any studies been i ni t i a ted to try and  see 
wha t sor t  of sccnerio cou ld  develop and 
wha t cou l d  b� the impact o n  India 7 
Are we star t ing to thin k  a bout  some 
possi ble surviva l  stra tegics ? I know i f  
there is a large war perhaps nobody wi l l  
survive, b u t  there is another possi bil i ty 
-the- poss i bi l i ty  of a l imi ted nuclear 
engagement not d irectly between Super
powers -in tha t event  have we thought 
through the s t ra tegies, And if we 
educate our p�ople on the possi bi l i ty  of 
the danger may be m i l l ions of l i ves can 
be saved . Today in India nobody knows 
about i t ,  We know abount  F. J 6s which 
are di rec t threa t .  Apart from that arc 
we aware ! Do we not huvc to  educa te 
our people ? 

S i r ,  I want  to te l l  you something 
very in teres t i ng .  Two wee ks ago a 
group of young.;tcrs i n  Banga lore
young engi neers-had a seminar  on the 
'The day a fter the day a fter- Indi a ' s  
surv ival  in t h e  nuclear ago' . Now these 
young people i n v i td m.:. I t  was rea l ly  
interes t ing to  sec: how these youngsters 
were involved.  They were commi t ted .  
They were th ink i nii abou t the�e 
problems bu t ,  unfol' tuna te ly ,  our  
trad i tiona l wisdom i s  s t i l l  s tuck i n  the 
old tec)lno logica l grooves.  We do not 
seem to realise tha t the weapons of war 
have tota l ly changed , and there mu .. t be 
a corresponding chang� in  consc iousness ; 
tbat India must not  only be on the recei 
vi n g  end but  should a lso be able. to  
deve lop pol i tica l i n i t ia t ives, d iplomat i c  
in i t iatives and  scient ifitc i ni t i a t ives to  

s cc  tha t  th i s  terrible threat  to the human 
race could b� averted . I would be grate-
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if the hon. Minister could let us have 
his views on this. 

THE MINISTER OF DEFENCE 
(SHRI R. VENKATARAMAN) : Mr. 
Chairman, Str ,  I am indeed gratefu l  to 
al l  the Members who part ic ipated in the 
debate for the very valuable suggest ions 
which they made and the cri t ic ism they 
offered in respect of certa in aspects of 
the Defence programme. This is a 
debate wi thout a d ifference. In fact ,  
everybody i n  the House is  aareed that 
India's defence should be strong.  
Everybody is agreed that we must not 
waste our money that - we must act our 
rupees worth for the expendi ture that we 
i ncur. In fact ,  if you look throuah all 
the speeches , which I did very pa�iently 
si t t ing, you wou ld find that barri n1 some 
d ifferences in respect of whether there 
should be an army helicopter force or 
whether there should be a joint 
Commander or a sepa rate Commander 
or th ings l i ke that ,  there has been abso. 
lu tely no difference of opi nion with 
regard t o  our defence or the necessity 
for s trengthening i t .  Therefore, my 
task is rendered easy i n  replying to the 
deba te . I wi l l  broad ly dea l  wi th a few 
general aspects and then I wi l l  proceed 
to deal with the ind ividual Member 's 
suggest ions .  I want  to lay at rest the 
myth that Ind ia 's expendi ture on defence 
is very high.  It is sedu lously propagated 
by some people that we are spending 
too much , tha t this k ind of expendi ture 
cannot be Afford1.:d by our country. 

AN HON. MEMBER : Not in this 
House but outs ide .  

SHRI R .  VENKATARAMAN : That 
i s  why I d id say 'sedu lously propa&ated 
by some people ' .  Our Defence Expendi• 
ture in  1 980.8) was 3 .37% of our GNP. 
In 1981 -82, i t  was 3 . 53%. Jn 1 982-83 ,  
a fter Pakis tan s tarted getting the 
sophistica ted weapons and equipment, 
i t  wen t up by 0.2%, to 3 .73% and in 
1 983-84, our budget est imate is 3.r/o. 
J would l ike to compare these figures 
wi th some other countries. 

For i nstance, Dr. Swamy may be 
intersted to know this , Israel 's expendi. 

turc on defence is 37.9% of i t s  GNP. 
Bgyt 's expendi ture is 7.4%, the UK
!1. 1%, the USSR-not ava i lable and the 
USA 7.2%. 

DR. SUBRAMANIAM SWAMY 
(Bombay Nort East) : 1 4%. 

SHRI R. VENKATARAMAN : I t  
is your guestimate. Pakistan 7% as aga i n. 
st India 's 3 . 2%. for the year  J 982 -83 
according to the M llitary Balances . I am 
taking for comparison the figures gi ven 
by Military Balances. In-act ual  terms 
Israe l 's per capi ta expend i ture is $2060: 
Egypt-$56, the UK-$432, the USA
$938 , Palciatan-$20 and Ind ia  -$8. 

PROF. MAOHU DANDAVATE 
(Rajapur) : Popu lat ion is more. 

SHRI, R. VENKATARAMAN : If 
you take i t  either as a per centage of 
the GNP or you take it as  a per capita 
expenditure on defence, we find that we 
are amona the lowest among the coun
tries. Therefore to argue that  we are 
spending too m�ch on our defence and 
that we are crea t i ng a hysteria and 
therefore, we are t rying to spend 
more on defence is not borne out by any 
camparison. Personal ly ,  I should think 
S% of the nai ional income should be 
an appropri a te expendi ture for defence, 
I am not talking of Ind ia ,  but generally 
in  the world. I woold l ike to impress 
on the House and on the country that 
our defence expendi ture is among the 
lowes t . We are not war-mongering, we 
are not going in for equipments and 
weapons, merely for the sake of 
accumulatina them for us. But we are 
doina the barest minimum tha t is necess• 
a ry for our defence. I would also l ike 
to show you, bow defence expendi ture 
as compared to non.developmental 
expendi ture has been coming down. In 
1 964-65 the defence expendi ture . as  
compared to non-developmental expen
di ture was 44.41 per cent .  In 1 982-83 , i t  
has come down to 27 . 77 per cen t .  Even 
a11 a rat io of Central Government 
expenditure, we arc hoverins uroUJ:id 1 6 
per cent. In 1980-81 , i t  was 16 per 
Qent ; in 1981 -82, it was 17.61 per �Qt 



373 D.G. (Gen.) 19e4-85 
Min. of Def. 

CllAITI.A 3, i906 (SAKA) D.G. (Gen,} 1984-85 
M In. of /JeJ: 

374 

and i n  1 982-83 , i t  was 1 5 . 82 per cent, 
and i n  the current  bud11et esuAlatcs, i t  
wi l l  be  15 .98 per cent or  rouahly i t  wm 
be 16 pet' cent . Therefore, even in  
absolute terms, our military expenditure 
is not that biah as to attract any 
cri ticism. 

Over the yea rs, we have bad to 
increase our defence expenditure, and 
we have had to distri bute this expendi
ture amoni:st the various arms so that 
a sort of disto;t ion that had crept in 
earl ier cou ld  be rect ified. Actually 
before 1 980-8 1 ,  navy was aettina Jess 
then 9 per cent ; over the years we have 
i ncreased i t  and in the year 1 9B3-84 
budget, navy wi l l  &c t 1 1 . 1 per cen t  and 
in 1 984-85,  it will act 1 1 .7 per cent . Some 
hon. Member, 1 thi nk, Shri Sivaprak
asam, sa id that we are spcndina only 7 
per cen t  on navy .  It is an erroneous 
figure ,  he must have referred to the 
ear l ier  sta tc of  affairs . 

The def.:m;e ha s had lo revise up-
ward i t s  plan. ·1 l icre was a plan for 

defence fur 1 979-114. At that time, the 
threa t from the i ncreased supply of 
arms and ammunitions to Pakis1aa did 
nol exi s t .  In  early 1 9110, the atobal 
si t uat ion chan&cd and the ucii:hbourina 
coun try Pakis ta 1 1  b �came an  important 
part of the s t ra tci:y of the Uni ted States, 
and, therefore, we found that the oriaiaal 
plan of 1 979-84 could not meet the new 
si tuat ion tha t had arisen, and the plan 
was revised a s  1 9110-85 plan. We have 
also had to jjO in for a perspec t ive p lan 
for a period of 20 years. Hon .  Member 
are aware that  ei ther  . to develop an 
aircraft or to bui ld a warship and all 
the nava l equipment etc. i t  takes more 
than 1en years, and, th erefore, our 
oriainal iJea of havi na ,1 plan only for 
five years wauld not ijt in the new 
1ituation that has arison . Of. the 
1980-85 plan, we have al located Rs.13.SoO 
crorss for the army, Rs. 3488 crorcs 
for the navy and Rs. 7477 for the air 
force, Rs. 4569 for dofenco precuction 
and Rs. 679 crore1 for the ll&D. 

' 

One hon. Memb.r bad asked : "How 
i:an you 1tart a plan in 15ll0-82, whida 
�•o refer to H180-I.S ?" A1parcotJ1, the 

hon. Member d id  not know that theres 
._ was a previous plan 1 979-114 and that iu 

the first two years, the previous plan 
i.. was followed. When we found that the 

aituation had chaneed and we had to 
... provide more resources for keepina our 
dcsfence in proper shape, we had to 
increase it  ; and then tbe increase takes 
place from 1982-83 onwards. 

I would, inpass i ng, refer too one or 
two thinas. The Defonce public sector 
undertakine have done very wei r. The 
capi tal invested in the public sector uni ts 
upto 1 982-llJ was Rs. o!0.2ll crores , and 
in 1983-84 it is Rs . 71 1 crores ; and the 
value of produciion in l !lll2-8J is Rs. 
l l44 crorcs , and in J 9l!3-114 the estunau, 
is Rs . 1 392 crores . When a l l  over the 
country, t he eap1 tal-ou1put ra t io is o; I ,  
5 ; 1  or 4; J ,  �o far as Ulc pub lic sector 1 1 1  
defence i s  concerned,  the capi t 1tl-outpu1 
ratio 1s 1 ; 2 .  As aeainst one uni t ot capi 
ta l invested, the outpul is two. 

DR. SUBRAMANJAM SWAMY ; 
It depends upon wha t pn..:cs you arc 
usina. 

SHRI R. VENKATARAM./\N : Dr 
Swamy may not was lc h i s luni:s , because 
I wi l l  1 101 reply to aoyll 1 1 nii nc says by 
way of side remarks. 

The profit has a lso i ncreased. It 
was Rs . 69 crorcs rast year ; now it is 
Rs. 72 crorcs, This Ks. 72 crore1 
i1 after makin11 up a loss of Rs .  32 
crorcs in three uni ts 1, 1z . the Garden 
Reach Workshop. the M IDHANI and 
tho Bharat Dynamics .  M I DHANI and 
Bharat Dynamics arc research oriented 
insti tutions . In fact ,  M I DHANI is 
doina a lot of research and devel opment 
in metal lurv. The Kanchan · armour 
about which I spoke wi th so much pride 
on the last occasion, and st i l l  continue 
to praise i t ,  was actually to be produced 
in MIDHANI. tiven after aettin& a11idc 
the Joas, the profit is Rs. 72 crorcs, which 
ii more than 10% of the capital .  

· My eat.comed collcaae, Mr. Sinah Deo 
ba4 doalt wi tb the subjects be is ia. 



315 D.G. (Gen.) 1984-85 
Min. of Def. 

MARCH �3, 1984 D.O. (Gen . ) 1984-85 
Min. of Def, 

316 

charge of viz , defence product ion,  ord· 
nance factories, NCC,TA, ex-Servicemen 
and so on. He did i t  so wel l  that I 
have hard ly anything more to add , except 
a word of a ppreciat ion for the exce l len t  
way i n  which he dea l t  wi th the subjec ts .  
In fact ,  he i s  so modest that he d id  not 
te l l  the Hou�e that he is the chairman of 
the h igh-power commi t tee . to  go i n to  
the  question of  ex-Servicemen .  I wi l l  no t  
dea l wi th those aspe c t s .  

In  a Defence dcba le , what  rea l ly  
concerns people is the na t iona l  defence 
a nd secur i t y  env ironmen t .  

DR .  SUBRA MANIAM SWAMY 
And the doctr i ne t o  mee t  t ha t .  

SHRI R. VENKATARAMAN : A l l  
other things just fa l l  i n t o  the periphery. So 
far as the nat iona l  secur i ty env ironmen t  
i s  concerned , we  mus  I unders tand India's 
responsi b i l i t i es firs t ,  before we:: look i n to 
the secur i ty environmen t . We have far
flung is land torri tories ,  1·i=, Lakshadweep 
and Andamans . We have oi l ins ta l la t ions 
in t h.: Bombay High . We have a coast
l i ne of over 6,000 Kms . ; and the land 
fron l ier i s  a lso of an  equal  length. 
Therefore , we have greater respons ib i 
l i t ies than any other country which is a 
neighbour of ours, 

Last year I poi nted out the basic 
features of our defence policy, the defence 
policy, I said,  of India is a commi tment 
to non.al ignment on peace ; we have no 
terri tor ia l  ambi t ions of any k ind and we 
have not a t tempted to acquire even one 
inch of territory of a ny other country, 
We have also no desi re to assume the 
mantle of leadershi p of any reaion 
or aroup. We know very we l l  tha t  it is 
the des i re to assume leadersh ip tha t  
causes r iva lr ies a nd  tha n b i t t e rness and 
then leads to wa r ;and we have a bsolutely 
no such ambi t ion to be a leader, of any 
aroup or region or ·anything of the kind . 

And las t ly wc arc commi t ted to the 
principle of se l l lement  of a l l  disputes 
through peaceful negot iat ions .  We have 

strict ly honouri:d the Colombo proposaly i n  
respect o f  China. we  have strctly observed 
tbc line of �otrol, so far as P�kia&an i1 

concern�d . I n  fact ,  i f  you look at the 
long period of history you wi l l  find we 
have not commit ted any violation . And 
therefore we have . to fa rme a defence 
pol icy consistent with these principles; 
and we should t ry to equ i p  ourselves wi th 
such weapons as would fur ther the 
principles which I have i nuncia ted . But 
the s i tua t ion unfortuna te ly in the neigh. 
bouring a rea Jias b.:en deteriorat ing i n  a 
very rapid fash ion.  From 1 98 1  onwards, 
Shri Indraj i t  Gupta said, P.rtcis tan become 
a cen t re of the strateg i c  consensus of the 
Un i ted S ta tes of Ame r ica ;  and in  furthe
rance of the ir  policy . they have gone 
on supply i ng equipmen t  and weapons 
which, according not on ly to I nd ia but 
every thi nk ing p�rson in the world i s  far 
far i n  excess of the defence requ i rement 
of that coun t ry . 

I Sha l l  take the house in to con. 
fidenci: and g ive some of the th ings 
which Pak i s t an  i s  acqu i ring .  Thi s is 
noth ing secre t ;  i t  is ava i lab le  in the lat
est  Military Ba!anc<'s and other ova i lable 
i n forma t ions .  The only t h i ng i s  that I 
must u t ter a word o f  c.1 u t i on . Al l that 
appears there i s  not l OD per cent correct .  
Pak i s t an  w i l l  ge t now M48 A S  t anks-
400; I -59 tanks from Chi na 80; a bout 400 
a rmoured pe rsonnel ca rriers , abou t  1 00  
towed 1 55 m m  guos a n d  an  equa l  number 
of sel f-prope l l ed 1 55 mm_ guns which is 
now considered to be last word in  ar t i -

l l �ry and a number of TN missi ks amoun. 
t ing to 2000. And a number of n ight 
vis ion observa t ion equipment ,  e lectronic 
measures, counter measures and so on. 

The Pakistan Air Force wi l l  act ,  F•l 6 
forty numbers ; A-5 fiftyfive nul!Jbcrs ; F-6 
two hundred and oue numbers ; Mi rage 
33 and MRD Mira1:c- five numb�rs. In 
addi t ion, they are &et t in& as a Member 
of the F-1 6 Mul t i -Stage Improvemen t  
Programme a l l  t he future weapons sy1tem 
for F-1 6, such as AMRAM, that is, 
Advance Medium Range Air to Air 
Missiles, and so on . 

So far as the Navy is �onQerned, 
they wi l l  act destroycs tender, patrol and 
hydro.foi l missi le boats, harpoon miSRi lca 
Vulcan.Phalanx system and a number of 
others which I need not mention. 
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My submission to  the house i s  that  
such a large i nventory of weapons sys tems 
i n  our neighbourhood connot but cause 
concern to India.  

Mr. Swamy sa id ,  tha t i t  i s  not t !1c 
intent ion of the persons that shou ld be 
taken i nto account , in dcfc nec . A very 
wise sta tement .  

DR. SUBRAMANIAM SWAMY 
Thank you. You arc i rnprnvi ng. 

SHRI R. VENKATARAMAN : I t  i s  
actua l l y  the  potcu t i a l  o f  that  equ ipment  
tha t i s  important .  

DR. SUDRA MANIAM SWA MY : 
May I i n terrupt to say tha t ,  wha n you 
arc ta l k ing of Pa k i s ta n ,  you may a l so 
mention abuu t  A fghan i s t a n , s ide by 
side 1 

( lntcrruptiom) 

SHRI R. VENKATA RAMAN : Arc 
they my nc ighbour  ? Do they cons t i t u te 
u threat  to me 1 

DR. S UBRAMAN I A M  SWAMY : -
They are bro thers . 

SHRI R. V E N K ATARAMAN 
You may have your a��suci.1 t i ons .  

So far as I am concerned , I am on ly  
concerned with the  Defence uf  Ind ia ·  and 
I am concerned wi ih the coun try being 
ful ly prepared to mee t any event uali ty .  
Tbat i s  a l l  o u r  concern. Gou has not app· 
ointed us as arbi ters of proprie ty i n  the 
world and we have neve r a t tempted to  
do  that k ind  of function . Dut  I wi l l  be 
fai l ina in my du ty,  this Government wi l l  
be 1ui l ty  of aross ne& l iaence and  
derel iction of du ty ,  i f  i t  d id  not  t ake  
into account  the  circumstances that 
surround India and make adequate 
preparation for i t .  

DR. SUBRAMANIAM SWAMY : 
'I'hat is exactly what I said. Intentions 
are not important ; capabi l i ties arc. 

SHRI R. VENKATARAMAN 
So far u we are concerned, we have 

made it very c lear to Pakistan that 
we want to have good nei1hbourly 
re la t ions wi th  them. We have also 
con t inued our d ia logue with them in 
respect of the Jo in t  Commission which 
has b..:en appointed . But as Cromwell 
sa id , "Whi le you t ru s t  in God, you 
must  keep your powder dry . " If you 
want  to s,tfcguard the national in terest . 
i t  is a bsolu te ly  nec•:ssary for us make 
adequate prepara t i ons to meet the threat 
genera ted by such acquis i t ion of arms. 
I do not know i f  anybody in this 
House or elsewhere i n  the country 
bel ieves or th inks that a l l  the sophist i.  
catcd equipment which Pakistan is  
ge t t i ng 1 s  ncces,ary for their defence . 
I n  fa c t ,  some o r  the arguments which· 
t hey used to adv.i ncc earl ier have been 
con t radic ted by themselves. At one 
s tai,:e they s.iid tha t  they want tliis 
equ 1pm..:n t  and m i ss i les to fight aaainst 
the poss i b le  thr�at from Afghanistan & 
o thers .  I asked t he same quest ion last 
yea r in  the debate : Can submarines be 
used agains t  Af11hanistan? Can Harpoon 
M issi les be used a&ainst Af&han istan ? '  
Therefore, t h e  way i n  which t hey are 
go ing on accumu la t ing the lethal 
wea pons cannot but ca use concern to 
us. Wh i l e  d ia logue w i l l  go on, ta lks wi l l  
b e  carr ied o n .  there i s  no doubt that 
we have to keep  our preparl·dness a t  the 
peak . 

Some Member asked : Wha t is the 
deploymen t of Pakistani  forces ? Tho 
deployment  of Pakis tani forces on 
Indian border is three t imes as aaainst  
their deployment i n  other a reas .  If  the 
object ive is rea l ly  to fight the other 
areas ,  then why is the concentra t ion of 
troops and weapons on our side of the 
border 1 l a lso wish to brin& to the 
notice of  Parl iamen t tha t  Pakistan did 
make a very bi& exercise recent ly,  biaaer 
than any exercise they have done before , 
You want us to take this as an 
expression of aoodwi l l ,  

DR.  SUBRAMANIAM SWAMY l 
Who sugaested tha t ? 

SHRl M. RAM GOPAL REDDY I 
Simla Spirit . 
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SHRI R. VENKATARAMAN : 
Therefore, I laave no option whatsoever 
exccJt to 10 and find the matchina 
equipment for al l  these thinas, There is 
no alternative to i t .  

DR. SUBRAMANIAM SWAMY 
You could not act Harpoons from the 
Sovict ' Union . 

SHRI R. VENKATARAMAN 
Dr. Swamy is not fami l iar  with all the 
defence aspects. In fact ,  nobody can be . 
I am also in,tructed by experts and, 
therefore, I am able to put forth a 
number of thinas . In defence prepara
tion you do not match weapon for 
weapon ; you match a system by a 
system, And I can say with confidence 
that we arc match i n1 tha t system by 

defence . 

SHRI BIJU PATNAlK (Kendra.' 
pura) : Then what is the pr9blcm ? If 
you are better why do you make so 
much noise 7 

SHRI R. VENKATARAMAN ; 
We arc matchina and we aet t ini: a l l  
these thinas because we  spend money 
and you people say that you should not 
spend money. 

DR. SUBRAMANIAM SWAMY 
No, no. 

SHRI BIJU PATNAIK : No. Do 
not try to be navie . 

( ltllerruptions) 

SHRI R. VENKATARAMAN 
i am comina to you, I am alad you 
have come here. I am comina to you . .  
Please wait .  

SHRI BIJU PATNAI& : He wi l l 
have to �ome to me. I wi l l  meet you 
after Docembcr OD this aide, And then 
we wil l  be talkina not of war but of 
pcap, 

S11RI R., VENKATARAMAN 1 
Hope 1prinp extornal_in human hearit is, 

(Interruptions) Why should I deny at 
least some flight of imaginat ion ? 

SHRI BIJU PATNAIK : Truth is 
not imagination . 

r;· ! PROF. MAOHU DANDAVATE 
He is a grey youth .  

SHRI R. VENKATARAMAN : Mr .  
.B i ju  Pa tnaik suggested i n  the other 
debate that we shou ld  start a d i a logue. 
Pakistan has assured h im and his 
col league that • ' they have absolutely no 
in tent ion of a t tacki ng Ind ia  and i f  thly 
wan t  they can send a team to  i n�pect nad 
go and sec the i ns tal lat ions . " l s  it going 
to be a mutua l  i nspect ion or uni lateral 
inspec t ion 7 

DR. sunRAMAN IAM SWAMY ; 
Muta ! .  

SHRI BIJU PATNAIK : Natura l ly ,  
mutua l .  I wou ld  l i ke to clar i fy what  I 
to ld  in the House three days back ; what 
I understood from the President  of 
Pak i stan wa� that i f  the Government of 
Ind ia  wants  to send a team of high 
m i l i tary offic i a l s  to  i nspect our 
i nstal lat ions , d iposi t i ons and wha t you 
ca I I  very big manoeuvrs, they are 
welcome to  come, sec, i npect and advise 
us wha t  to do" . . . . . . 

(lntcrrnptions)0 

MR.  CHAIRMAN The hon. 
Min is ter i s there, he wi l l  reply . . . . . . 

M R .  CHAI RMAN : Please take 
your scats . · You have made your poiQt ,  
the  Min i s ter w i l l  dea l  wi th i t  i n  t he way 
he l ikes . . . . . .  

( lnterruptio11s) u 

MR. CHAIRMAN : Nothina will 
10 on record. 

(Interruptions) . .  

•Report recorded. 
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MR. CHAIRMAN : I wi l l  request 
the Members to ma in ta in  order .  Please 
take your sca ts The Min i ster is there to 
rep ly ,  . . . . . 

(/lllerruplions) •• 

MR. CHAIRMAN Nothini: i s  
going on _ _  record . You g i ve chance to 
the Min is ter  to  g ive reply , Please do 
not  i n terrupt  . . . . . . 

(Interruptions)*• 

MR. CHAIRMAN : I W i l l  req ues t  
a l l  the hon.  Mcmbcrs to nu i n ta in  order .  
A very importan t s u bject i ,  bei ng 
discussed and the Min i s t cr  is replying.  

15.00 hrs . 

SHRI R. VENKATARAMAN : 
I have a lready sajd that Pakistan is  
arming i t self beyond i ts legi t imate 
requiremen ts ,  which causes a threat to 
us . I f  Pak i stan rea l ly wa nts tha t  th is  
psychylogy or  psychosis shou ld be 
changed, i t could very we l l  have sa id 
« we are not  going to get a l l  these t h i ngs 
which are b:yond our needs" ,  and I 
would have apprecia ted i t  very much. 
If  Shri B i ju  Pa t na i k  had told t hem 
"why do you wan t  to  have i nspected 
teams , "  t h i s and tha t the o t hi:r ?" Ind ia  
i s  worried because you a re going 011 
accumula ting soph i s t i ca ted eq u ipment . 

SHRJ BIJU PATNAIK Tha t  has 
been to ld .  

SHRI R. VENK ATA RA MAN : I f  
you stop i t ,  " there w i l l  be a certain 
amaunt  of  harmony and good relat ion. 
ship generated by your own volu n t rary 
act" ,  if you had said tha t ,  the country 
would have g iven you an ova t ion and a 
hero's welcome . On the con trary, you 
bring a messa� from them saying that 
I could go, see and inspect 11 1 1  these. 

SHRI BIJU PATNA IL : Why not ? 
What is the problem ? 

.. Not recorded . 

SHRI R. VENKATARAMAN : The 
problem is \ha t  the whole situation is 
created because Pakistan goes on annln1. 
They are not on ly ,ettina it now, in 
September they are 1oing to pt certain 
things, i n  October, 1984 they are goin1 
to get certai n things, in December they 
are going to ,et certain things. If tbey 10 

' on accumulat ing and gettina al l  these 
things , what is the poin t  of i nspection? 
If they are rea lly honest and 1lnoere 
about normalising relationship, they 
would have only to say ''a l l  rigl:\t, we 
wi l l  not get this equipment ; therefore, 
you need not also ,et further arms ". 
Bu t they have not said i t .  You have 
not told them tha t .  

SHRI BIJU PATNAIK :  May I . . . . .  , 

SHRI R. V.!NKATAllAMAN : I 
w i l l  s i t  down after I have finished this 
a rgument .  

SHRI BIJU PATNAIK D o  not 
put words into mo.u th .  

SHRI R .  VENKATARAMAN 
Please a l low me to put my point .  
Second ly, how am I sure that this is not 
a game to buy t ime from me . In 
October they wi l l  ge t certain  equipment ,  
i n  November they wi l l  get  certain equip. 
ment  Shri Indraj i t  Gupta was not pleased 
wi th me when I snid tha t at the moment 
I have an  edae, I have superiori ty over 
Pak i s tan .  But by October I do not 
know, by November I do not know, at 
the rate a t  which America is goin1 to 
supply, or the other countries are 1oi11g 
to supply, equipmen ts to Pakistan, what 
wi l l  be my posi t ion .  How are you sure 
t ha t  t hey are not paying the aame of 
buying time from India by suuestin& 
di la tory tactics ? You may now answer 
i t .  

15.03 hrs. 

[MR. DEPUTY SPEAKER in the Chair} 

( Interruptions) 

SHRI BIJU PATNAIK : War 111 
not a game ; war is very Important 
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raatter. ( I11terruptions) th ink  t he 
Minister is qu i tcr com ;,e tent to ha nd le  
this mat ter. Mr. Min i s ter, I wou ld l i k�  
to know two things. h i t  our con ten tion 
-it  Cll'nDot b:: our con ten t ion ; I hope 
it is not-tha t anoth.!-r na t ion ,  wcther i t  
i s  our dose ne ighbour or b�yond our 
boundaries wi l l  have to seek our sa nc
tion before they a rm th�m,dv�s.  v. 'ut 
ever be the arms? I f  lh ,H is no t  so and  i f  
i t is  our neighour, and  i f  i t  i s  s tup id  eno
ugh in oncway or another to 1,:0 on fu l l 
ing i nto somebody 's trap a n d  a rm i t scl f, 
whatever  be the reason ,  we w i l l  have no 
option but to  arm ourse lves with modern 
weapons , to match system by sy5 ti:m ; 
in fac t ,  because of our grea ter s i ze and 
far greater s t rength in  genera l ,  we wi l l  
have to  mai nta in  that edge ; wha tever 
be the cos t ,  tho na t ion must bear that 
cos t .  

Coming to what I sa id  three days back 
-Shri Vcnkataraman migh t  ao through 
my spcach careful-I have sai d  " three 
times you have a t tacked us ; how do we 
trust you ? Why do you do al l  these 
things ?"  He said : "What has 
happened ; w.; have a lso the right 
to correct ourselves or l.;arn from t he 
experience . " Somet imes we have to  
learn, Mr.  Venkataraman .  Twen ty years 
back this  House nea rly threw i.way 
Nehru from the Pr ime Min i stersh ip .  
Don ' t  forge t that  th i s  n:i l i on had gone 
through this problem.  It was my fortune 
or misforJune at tha t  t ime to ass i s t  
Pl'ime Mi nister Nehru ,  a great  leader. 
And tha t man d ied only bec.ius.: we cou ld  
not tak:: ou.r  revenge aga i nst the Chinese .  
Now these arc our problems .  I k now 
the parameters of Ind ia 's d::fcnce . I 
don ' t  need' to be taught by some of our 
colleagues here on the na ture of the 
nat ion 's defence , Hut  while Pak i; t a n  i s  
arming i tself, we  cannot deny th:m t he 
righ t . I to ld them ' ' what is i t  th11 t you 
make us and you spend so m uch for' 

' defence ? Why th i s sp�nding of 
Rs. 1 0,000 crores on defence i n  this poor 
sub-contincct ? Why ?" They said • ' Je t  
India come and insped. L.:t  t hem say 
how much we have to cut down . Let 
them proportiona tely cu t  down and  
that ls the end  of  the s tory. ' I would be
seech you Hon . Ddencc Minister, t a ke 
them on their words. What is wrong 
with i t  ? Take them on their words. 

SHRI R. VENKATARAMAN 
Now, please si t down.  I categorica l ly 
s la te in this House wi th the ful l  
re�ponsibi l i ty of t his Government that I 
cannot  accep t the ir  words . 

SHRI B IJU PATNAIK : But  you 
· mus t a l!lo g ive the reason why you 
cannot . 

S H RI INDRAJIT G UPTA (Basirha t) � 
The s imple reason is tha t  they a re not  
free ag�nts . They arc  somebody else's 
ng:nts .  Why don ' t  y0u say tha t ? 

SHRl  R .  VENKATARAMAN 
When a person goes on accumulat ing 
gunpowder a ud says you take me a t  my 
words that I a m  !loins to  use it for 
making poor is . . . 

SHRI BIJU PATNAIK : As if we 
don' t  have the gun powder. Arc we so 
weak tha t we don ' t have the gunpowder? 
We ca n blow up Pakis tan ten t i mes, you 
know Mr .  Vcnka tara man . You know i t . 
So wha t is the problem ? 

S HRI R. VENKATARAMAN : I 
repeat ,  I ca nnot  take them a t  their 
words, beca u5� of  the ir  pas t h istory: 
the ir  past conduct a nd t he  past perform
a nce a l ways shows that whenever they 
got the sophis t ica ted weapons they have 
t r i ed t hem on Ind i a .  

SHRI  D I JU PATNAIK Mr.  
Min i ster,  the Chi nese have fa r  more 
gunpowder. Then why are you ta lking 
to t he Chicese ? Chi nc�e can blow up 
Ind i a  in fiv.: m irtu tes .  And you have no 
defence, 

SHRI R . VENKATARAMAN : 
When Hon. Member, Shri Biju Patnailc 
ever come to th i s  side of the  Hou se and 
takes this por tfolio . he may do what he 
now consi ders, 

SHRI BIJ U PATNAIK : Why may, 
I wi ll. 

SHRI R. VENKATARAMAN : · I 
wi l l  close this chapter. There is no 
more to be said . 
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Now Mr. Deputy Speaker, S i r, 
having given a· picture of some of wha t 
Pak i stan is get t ing , i f  I don ' t  say how I 
am prepa red , J a m  l i kely to be m i sunder· 
s tood and it may cause cer t a i n  appre
hensions in the minds of my countrymen 
tha t we a re not ma tching it or are not 
prepa red for i t .  I wou ld � say we have 
the Vijaya n ta Tank ,  the T-72 t a1 1ks . Dr .  
Swamy may th ink  tha t  t hese T-72 ta nks 
a rc t i nder  boxes .  

SHRI INORAJIT GUPTA : Made 
of ca rd-boa rd .  Th.i i i :,  wha t ht.: sa id  l a :, t  
year.  

SHRI R.  VENKATA RA MA N : IM 
wonder why t he NATO powers arc 

a fra id of  t hese . 

DR.  SUBRAMANIAM S·WA M Y  : 
The Israe l i s  showed tha t i n  �he war .  
You know tha l .  

SHRI -SONTOSH MOHAN DEV : 
Why d id  not  you go t o  Pak i s t an  w i t h  
Mr  Pa tna i k ?  

S H R I  B I J U  PATNA I K  : Why don ' t  
you a l l  come? 

M R .  DEPUTY SPEAKER Tha t 
problem i s  se t t led . When he comes, he 
comes, he wi l l  do i t .  

SHRI R .  VENKATARAMAN : He 
a lbO said T-82, which he has g iven to 
o ther coun tries . . . . 

DR.  SUBRAMANIAM SWAMY 
T-80. 

.S H R I  R. VENKATARAMAN : T-82 
or T-80 are all figments  of i magination .  
They have g iven the la tes t to us a nd I 
don ' t  wan t to g ive the nu�ber. We 
have been assured a nd we know tha t 
they have given the la tes t to us . We 
are also aoing in for JOS mm guns which 
we have ourselvi:s produced The Indian 
field gun Mark-II  i s  a mat�h to any gun 
of i ts class which ts produced by any
body .  We are a lso goina in for 1 SS mm 
guns. They may g�t i t  from somebody, 

we wi l l  get i t  from somebody else . Li ke
wise we are mak ing efforts to help ni11ht 
fli&ht capabi l i ty fixed i n  our tanks and 
a l so e lec tron ic  d ig i ta !  equ i pment . 

So far as t he Navy i s  concerned, we 
have an ind igenous cons t ruct ion pro
gramme of frigates , corve t tes , sea.ward 
defence vesscla , landing cra ft e tc .  In 
fac t ,  the Mizagoan  Docks havi prod uced 
thre1.: Godava ri class friga tes and i t  i s a 
m a t ters o f  pride to us. We arc a lso 
acqu i r ing a ce r t a in  n u m ber of s ubmarines , 
m ine swcepers e t c . Hon .  Memb:rs arc 
also aware t ha t  we have i ncreased thll  
capabi l i ty of our  V i kran t ,  the  a i rcraft 
carrier, by i nduc t ion of the sea Harrier 
a ircraft .  Some of · you had the oppor. 
tuni ty to sci: the Sea Harriers perform in  
the  Bombay nava l exercise-a fixed wing 
a i rcra ft which can go up vert ica l ly ,  come 
down vert ica l ly move backwards, for. 
wards and sidewards , and is considered 
to be a very effect ive weapon.  We aro 
a lso acqu iring the ant i -submarine war- · 

· ra re helicopters ,  TU·l 42 a i rcraft , from 
th� Sovie t  Union and a numb�r of other 
th ings .  I wa n t  to put thes� th ingi on 
record beca use I have said a lot of thi ngs 
about wha t Pa kistan is get t i ng and there• 
fore , I have to show tha t we a re ma tch
ing  t hem w i th our purchases as w i l l  as 
produc t i on/manufacture,  We have a 
ve ry effect ive A i r  Force . Somebody said 
tha t we haw given u p  manufacture of 
Jaguars . Was i t  Dr. Swamy who sa i d  i t  ? 
I thought you knttw b: t ter .  

DR. SUBRAMANIAM SWAMY : 
You are only doi ng l i censed produc
t ion .  Wha t about  l ight comba t airc
raft ? 

( !lltcrrupti,,,m) 

S HRI R .  VE NKATARAMAN : Wi th
out  montion i ng the figures J can te l l  
you that we got a certa in  number 
of Jaguars in fly.away condi t ion,  and 
a larger number is going to be manu
factured in our HAL in I nd i a .  

Then we  have a whole range of Mig-
2 l s, Mig-23 and Mig-27 and are consi 
dering an advanced version of the Mig, a 



387 D.G. (Gen.) 1984-85 
Min. of Le/. 

MAR.CR 23 , 1 984 D.G. (Gen.) 1984-85 
Min. of Def. 

388 

much more advanced version of the  Mia, 
Some Members say i t  is 29, some 
people say it is  3 1 , I do not know the 
number,  but I have been asiurcd that I 
wi l l  get an a i rcra fr which w i l l  be tw in
engined a nd superior to F- 16s . . . .  

We are also going o n  the Mirages 
which we have . (Interruptions) . Our 
tra nsport fleet  w i l l  be . (Interruptions) . 
Jus t let me put  on record . These are 
a l l  non-contravers i a l  th i ngs, I sa i d ,  I 
am going to tel l .  

( llltrrr 11pt ions) 

SHRl  BIJU PATNAIK : He is 
giving su.:h an  exce l lent account of 
our armed forces . Then why is he 
worried ? What is the worry ? 

SHRI R.  VENK ATAR AMAN 
Nobody says •J am worried ' ,  but every. 
body says, 'l am prepared '.  Tha t i s 
the poi n t . 

Who told you tha t  we a re worried ? 
If that  were So, I would not have said 
I have an edge over Pa k is tan . 

VAiQ 'q'IJ1Ui'f " 
nr�i:rer ir�t�11. �i'f!fit 
arn:-arr� �� �) :.;rr� � 1 

SHRI BIJU PATNAIK : There is 
a saying- the best way for defence is 
to prepare for wa r. I am glad that 
you a rc doing prepara t ion .  Why should 
we wony abou t sore l i t t le neighbour ? 
This is my ques t ion .  

SHRI R.  VENKATARAMAN 
Mr. Patna i k  may not be worreid. I am 
worried . 

PROF. N .G .  RANGA (Ountur) : 
What has aone wrong with you ? You 
are a ,different Biju. You are not Biju 
'of 26 or 30 years ago. 

SHRI BIJU PATNAIK ; We are 
prepared and we should be prepared . ' 

We are prepared and we shou ld be 
prepared . (lnterruptiuns) , 1 f  some
body a t tacks us . . .  We wi l l  g ive every 
body nose. Why a re you worried ? 

PROP N. G . RANGA : You shou ld 
be wor.-ied . 

� 1"TlfA tit ',(� «"l'T !fiT 

l!fi)( f.f<fir l I f'lmT f;ri:rq � Q'Tl-lT1'. 

'H ll' ifH��H �, �) "1'Ta' I I llf� 
Jt lif' �)a' � ell �if •fl' ���T 'l�l'fT 
flfi {.fifiT i:i-4 rr �flf=r �irrr.o �t irf � 

('""1'1') 

MR. DEPUTY SPEAKER : Any 
informat ion or anything said i n  th i s  
House is only in  his persona l  capaci ty .  
It i, not bind i ng on you or on the 
Governmen t .  

SHRI R .  VENKATARAMAN : Mr. 
Deputy Speaker, I w i l l  not be able to 
finish wi thin fifteen minutes .  Therefore, 
I would have to cont inue on Monday. 

MR. DEPUTY SPEAKER : Or  you 
can complete i t  by 4 .o·  Clock . 

SHRI R. VENKATARAMAN: l am 
ready . 

MR. DEPUTY SPEAKER : You 
may conti nue . 

SHRI R. VENKATARAMAN : If 
Mr, Patnaik co-operates, we can 
finish i t . 

SHRI BIJU PATNAIK : I wi l l  ex
tend more than co.opera t ion .  B u t  I am 
not sa tisfied wi th bis answer .. 

MR.  DEPUTY SPEAKER : Mr. 
Minister, you can comple te i t  by 4 0'  
Clock, 
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PROF. MAOHU DANDAVATE : 
If there is no war psychoses, he may do . 

SHRI R. VENKATARAMAN : If 
Mr. Pa tnaik does not 110 on delivcrin1 
a speech, at every stage, I wil l  be able 
to finish, even quicker. 

SHRI BIJU PATNAIK : 
put words in to  my mouth. 

Don 't 

MR.  DEPUTY SPEAKER :  Minis
ter, You need not yield , every time you 
yield a nd therefore he sots up . 

SHRI R. VEN KAT ARMAN I am 
a gen t le person , incharae of a very 
d ifficu l t  portfolio. 

DR. SUBRAMANIAM SWAMY : 
The way yuu a rc acquiring weapons, 
you do not sound like a gentle .  

What a bout Main Hat tie Tank 'l 

S H R I  R .  VENKATARAMAN : 
am goiu& to dea l wi 1 h  tha t .  

We  have ourselves launched a pro
aramme of the Main Ha i t h: Tank. I 
told the Hoti-c J a s l  year tha t I wi l l  be 
able to prod uce 1m.notype by December, 
1 983 .  Hon .  Members know what a 
pro 1 otype i s .  Prototype is an assembly 
of va r ious things pu t to aether to 
tes t the effienacy of the whole system. 
You du not  produce everything and 
than maL a prototype. Jt is not done 
anywhere . l am wry happy to say that 
we have produced a prototype, We 
arc worki ng on an  ens ine of our own. 
Mos t of lhc modern tanks have upto 
1 000 h . p .  But we set  f,>r ourselves a hia· 
her taract of J 50u J 1 . p .  su that it may be 
futuris tic and i t  will be, of value and 
effect durin11 2000. Though we have 
not succeeded in our cosine pickina up 
to 1 000, we have now made a prototype 
with imported enaine to teat varioua 
thinas . It is bciua evaluated by tbe 
Army in conjunction will  the R & D, 
Normally the trials wi l l  take two years. 
Normally they do not do trials within 
three or six months, A number or 
,nap are bound to oc:wr in a prototJpc 

and lhey wi l l  have to be rec t i fied then 
and there sod it will be done . 

After i t  is approved by the Army; 
then we wi l l  launch on a product ion 
pro1ramme. 

DR. SUBRAMANIAM SWAMY 
Where ? 

SHRI R. VENKATARAMAN : I 
cannot give pou that oow. (l111e,ruption8) 
We wi l l  choose the s i te accordina to die 
then prevai l ing circumstances . 

We are goina for the manufac ture of 
T-72. I t  has a h igher priori ty now. 
And , therefore ,  after tha t ,  we wi l l  decide 
where exact ly this would be manufactur
ed .  But  the place i s  not so v i ta l .  I t is 
the tank  which is vi ta l ,  · which is 
importa n t  and not the p lace where i t  i � 
manufactured.  

DR. S UB RAMANlA M SWAMY 
But  you wi l l  have to bui ld a new factory . 

SHRI R .  VENKATA RAMAN : 
Shri Ama l Da t ta has said tha t he has 
read some journa l ,  i n  which 1 1  has been 
said that these MBTs a rc p roJuced in 
4 yea rs or 3 years and wh.i t i n forma t ion 
I ga v� about Lepa rd -� i s  wrona. I am 
sorry , h.: has been mis informed . I wi l l  
ai ve h i m  the  deta i ls .  In 1 963 , the 
Uni ted S ta ti:,i and West Germany 
embarked on a joi n t  project to produce 
what was then des igned as MBT-70, 
They wen t  on in col l a bora t ion for three 
years. They could not bring out any. 
thins. They broke . A n d  America went  
on developina the  X M  tank and the 
Germans wen t  on to d..:vclop and 
produce Leopard-2.  And XM tank was 
avai la ble i n ·  1 91:iO and the Leopard tank 
was available i n  1 979. 

SHRI AMAL DA TT A (Diamond 
Harbour) : Well, yau are aivins their 
production date. But what · abgut the 
development tria l ,  when did it tako 
place ? It was wi thin 4 years a fter 
specifications whro aiveo . 

SHRI R. VBNKATARAMAN : I 
know aritbmatic;. If tbe 1chcmc Wat 
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started in 1 963 and then i f  the proto
type was approved i n  1 975 or 1 976 , it  is  
not three years . 1 t i s  not  4 years . 
Everybody k n ows these things . Wha t I 
am anx iou� to do is t h i s .  We d o  not  
have the teohnology which the Un i ted 
S ta tes has or the Soviet  Union has. We 
a re a develop i ng coun try . And we are 
t ry ing our best  to ca tch up wi th the rest 
of  the world . And what you do i s  to 
denigra te the e fforts of the R&D of our 
own cou n try .  I t  i s  not poss ib le to do i t  
i n  a shor t  t i m c  when o ther  COUil t r ies  
have taken 1 5  to  16  years .  You ask me to 
produce MBT as if  i t  i s  a p la t form 
t icket  comi ng from a vend i ng machi ne .  

SHR I A MAL DATTA : Nobody 
asked you to prouced M BT tn a shor t  
t ime.  You chose your  own t i me .  

, 
SHRI R, VENKATARAMAN : A l l  

tha t I say i s ,  d o n ' t  dcn igra le o u r  R&D . · 
Vou a lso sa id that t h is Defence M i niskr 
k nows nothing .  I t  i s  the only poin t  on 
which I agree wi th  you . On a l l  other 
poi n t s  I d i sagree . 

MR. DEPUTY SPEAKER : Hut  he 
docs not agree w i th  you.  

SHRI R.  VENKATARA M A N  : I t  
i s  beca use I bel ong to a fra tern i ty of 
democra t ic Defence M i n i s ters who are 
not exper t s .  

DR.  SUDRA M A N IA M  SWAMY : 
You shou ld be l i ke  Gen . Ust i nov taking 
the Soviet example.  

SHRI R. VENKATARAMAN : I 
,ha l l  dea l wi th the Light Combat Ai r
cra ft . Even here, we a re workin& on a n  
ena ine .  I n  fact ,  i t  i s  n o t  easy t o  deve
lop an engi ne of that high horse power 
and Mr. Biju knows this bet ter because 
he himse l f  had been a p i lo t .  He knows 
these thi n&s a nd there is no point  i n  
decryina a l l  t i me our  efforts. 

DR. SUBRAMANIAM SWAMY : 
Nobody is doina tha t .  

SHRI R .  VENKATARAMAN : I 
ND ver)' aiad and I am very happy and 

l e t  t h is go on record that nobody is 
decrying. 

SHRI BIJU PATNAIK; Why should 
we Rl)f accelerate ,  M r. Mi nister ? 

SHRI R. VENKATARAMAN: That 
is a l l  righ t .  Tha t we should try t o  do.  
Can wc do i t  wi thou t co l labora t ion 7 
We l l ,  somebody says "No" and some
body says " Yes".  

( In t <'r rupt ions) 

So far as the Light Comba t Ai rcraft 
i s  concerned,  t i l l  now other cou n t ries 
were com i ng and saying  that they wi l l  
on ly se l l  t h i s  a i rcraft t o  u s .  They would 
not  col l aborate wi th us .  Today our 
R & D has developed to such an extent 

, that there is  a compe t i t ion amongst 3 or 
4 countr ies who wa nt  to come and 
col labora te wi th  us. 

I w i l l  now take up some of the 
poi n ts ra i sed by hon .  Members. One 
poi n t  which has been ra i sed by a lmost 
a l l  hon.  Mem bers i s  tha t  there should 
be a s tand ing com mi t tee of Par l iament 
to deal  wi th de fence mat ters . The 
Defence M in i s t ry a lone ind iv idual ly 
cannot  have a s t a nd i ng commi tee , The 
concept of having  a s tanding com m i t tee 
wi th  powers to  scrut i n ise budge t  
es t imates i s  s l igh t ly  d i fferen t  from the 
'present  parl iamen tary concl'pt of passing 
the estimates . In  those cou nt ries where 
you have standing commi t tee system, 
they have a d i fferent  -Par l iamentary 
procedure ,  Un less the Par liament in i ts 
wisdom agrees to subs t i tu te tha t  
for a l l  the D.ipa rtments, the D.:fence 
D.!partment  a lone wi i l  not be a ble to 
do i t .  

. There i s  another poin t  which has 
been made , namely ,  that there should be 
a Chief of Defence S taff. Different 
countries have . i n  the world have diff
erent  systems . There are some countries 
which have the system of Chief 
of Defence Staff and there are some 
countries which do not have the system 
of Chu:f of Defence Staff. So far as this 
Government  isconceroed,it  i s  of the view 
that the system which is now prevailina 
has worked satisfactorily and well and i t  
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has s tood the test of two war in 1965 and 
and 1 971 . Un less there a re very 
compl l in& new c ircumsta nces they arc 
not i nc l ined to  change . 

The next poin t  tha t  has been ra i sed 
by some hon. Members i s  that yon 
must have an A rmy Av ia t ion  Corps. 
The Army Avia t ion Corps. i s  a lso a 
kind of system which preva i l s  in ma ny 
coun t ries.  The poi n t is no t  whe t he r  
you should have an  Army Avi a t i o n  
Corps . or no te  But' t he poi g t  rea l ly i s 
how cITec t i ve i s  your rap id  a t t ack 
system and how you can ensu re i t . Our 
Chie if  o f  S t aff a rc work ing  on i t  and they 
w i l l  find a so l u t ion .  You cannot  impose 
a system mere ly  because it i s  be ing 
prac t i sed i n  oth.:r coun t r i es . Therefore, 
we can have a rap id  dep loyment force 
or we ca n have a coord i na ted sys tem . 
There arc a number of o t he r  a l terna t i ves 
and var ia t ions ava i lab le  for thi s .  To 
mere ly say tha t just beca use some people 
have wri t ten i n the newspa pers that  you 
must  have a n  Army Avi a t i on Corps and 
then we must immedia te ly  accep t  i t  i s  
not  a sci en t ific a pproach to  the problem. 

The A rmy and the A i r  Force do 
exercises i n  which both these combine 
and carry out  t h � i r  respec t ive exerc ises .  
I have myse l f  gone  t o  many of  these 
exerci ses and I have found tha t  the 
coord ina t ion is the bes t .  It i s  very h igh. 
I f  on somebody 's  s t ray s ta tement that  
there is  no coord i na t ion and you cha nge 
me and say that t here is no coord ina t ion, 
how can I answer t ha t'l There is nothing 
wrons wi th the system tha t is now 
prevail ing our defence . There is room 
for improvement and the pe rsons 
concerned a re lookih& i n t o  i t-we have 
to improve-and they wi l l  certa in ly  find 
a solution for this  kind of  a problem. 

I have a l ready sa id  tha t  we have not 
given up Jai:uars. We are going to 
produce i t .  Somebody said that  we have 
purchased the German submarines as 
aaainst the Swedish submarines or 
somethin& of that kind . 

Ir yeu are aoin& to base your 
cri ticism of the Government on the 
ver1ioo1 of disaruntled persons and 

d isappoin ted tenders, I have no WBJ of 
answering i t .  

DR. SUBRA MANIAM SWAMY ; 
Are otbc.r vers i ons avai lable to us ? 

S HRI R. VENKATARA MAN 
Cert a in ly .  D isgroun ted persons and dis
appoin ted tenderers have the i r  versions.  
How can a nybody say t ha t  t he Swedish 
one was be t te r  than  the German one ? 
A fter a l l ,  I depend on my expert s in my 
Departmen t .  

Wha tever the i r  decisions ,  we 
acce p t .  On ly  when there is a d ifference 
b:w�c n R&D and ot hers and even some 
of u, ,  t he Pol i t i ca l  Affa i rs Commi ttee 
is  ca l l ed upon to decide. Otherwise ' i t  
goes t h rough, 

DR. SUBRAMANIAM SWAM Y  
When you were i n  the oppos i t ion,  you 
objected to  Jagua r from your side. 

SHRI  R. VENKATAR A MAN 
Did  i t ? 

M R .  DEPUTY SPEAKER : Some-
how, Dr. Su braman iam Swamy 
remembers a l l these th i ngs. 

SHRI R. VENKATARAMAN 
And, t he re fore, I wou ld plead . . . . . . . . . . . . 
Of course, I know the handicaps in which 
the hon . Members func t ion .  The i n for
ma t ion i s  not read i ly ava i lable .  But,  
wha tever i n forma t ion i s  avai lable, is 
not ut i l ised by you people a�. You 
are a l l  experts .  I do not want to talk: 
to you . I want to talk to the youn11er 
people . • • • • •  

SH RI SATYASADHAN CHAKRA• 
BORTY : They are a lready convinced . 
You t ry to convince us, 

SHRI B IJU PATNAIK He ls 
tetal ly  convinced . Now you convinc:o 
us .  

SHRI R .  VENKATARANAM 
I want  to te l l  my friends tha t defence is  
a very difficult subject. It i s  not thal  



b.G. (Gen.) 1984-85 
Min. of Def. 

MAit.CH 23,  1 984 D.G. (Uen . )  1984-85) 
. M in. of Def. 

3�6 

anybody can get up in  the House and 
talk of defence . I t  requires a certain 
measure of study and a grea t dea l of 
home-work. In fact , when l was asked to 
do tbis, for three months I went through 
all the Jane 's books, the art i l lery, navy, 
air force and all that ,  so that I could 
not mistake t he corvet te  for an a i rc ra ft .  
I am a ppeal i ng to my young friends 
that if you rea l l y  want to make a 
contribution lo defence, please collect 
all the answers that we are giving to 
t o  questions . Please c lassi fy them under 
Army, Navy a nd Air Force . 

MR. DEPUTY SPEAKER: Wi l l  you 
comple te your speach by 4 O 'Clo<.:k ? 

SHRI R. VENRATARAMAN : Yes .  

MR.  Dl!PUTY SPEAKER : Is i t  
the sense of the House tha t w e  wi l l  take 
up the next subject a fter 4 O'Clock ? 

SEVERAL HON . MEMBERS : Yes . 

MR. DEPUTY SPEAKER : So 
Pri va te Member'  business wi l l  go uplo 
6.30 p.  m. 

SHRI R.  VENKATARAMAN : Yoll' 
classi fy a l l  the answers which we give .  
I can assure of you one thing.  No 
answer which i s  11:iven in reply Lo your 
question wi l l  be anything but the truth .  
It  .wi l l  a lways be true because we know 
our responsibi l i ty to the House, J f  you 
aet all the answers and i f  you class ify 
them under Army, Navy and Air Force 
and then sub-classi fy them as art i l lery 
and those relat ing to person nel ,  the 
Services, the Commands e tc. , in one 
years 's t ime, you wi l l  be able to  make 
much better contri but ion than you are .  

The scconnd thing is  you mus t  also 
read the reports which we aiven .  A 
very wel l-informed person l ike Dr. 
Subramaniam Swamy sa id that ; 

- -.... 
• 'Previously, you used to make 
the Ajit and other trainer a i rcrfat ,  
Now you are makina nothina . "  

D R .  SUBRAMANIA M SWAMY 
Except licr nced product ion .  

SURI R. VENKAT ARA MAN 
Except  l i cem..:d Produ<.: l ion . I am g lad 
you confirm . Please refer to page 50 of 
my repor t .  Tha t i s  what  we have saitl : 

' •Produc t i on of K i ran Mk, II 
bas is  jd t ra i ner  and HPT-32 
Bas ic  Tra i ner  a i rcraft has com
mem:cd i n  the Ba nga lore and 
K a n p ur D .v i s i on ,  respect ive ly . 
De l i ver i e s  of these a i rcraft to the 
A i r  Fori:e a re l ike ly  to  commence 
dur ing J 983-84.  

I a m  c i t i ng t ha t ,  as an  i n stance that 
un less you read the report i t  i s  . . . . . . . • 

MR. DEPUTY SPEAKER : Have 
you read i t  ? 

D R. SUBRAMANIAM SWAMY : 
Yes . l am t a l k i ng of th..:  figh ter  a i rcra ft, 
no trai ncr a i rcra ft . 

SHRI R.  VENKATARAMAN : He 
is  shi ft i ng th.: grou nd ,  

MR.  DEP UTY SPEAKER Mr. 
M i n iskr,  he has agreed t ha t  he has not 
read i t .  

DR. SUB RAM ANIAM SWAMY : I 
have read i t .  

S H R I  SONTOSH MOHAN DEV 
At  that t ime the e lec t ion resu l t  came 
and he forgo t i l ,  

D R .  S U U RAMANIM SWAMY : 
Why don ' t  you hold elec t ions in your 
Party '/ 

SHRI SOM NATH CHATIERJEE : 
He is not permit ted, 

SHRI R, VENKATARAMAN ; 
Since information is not available, cer• 
ta i nly people do make this k i nd of atatc.r 
ments, My submission is that you cao 
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use t he faci l i ty of i n tc rpo l i a t ion t o  ge l 
a l l  i n forma t ion wh ich you wa n t  i n  res-
pect of  these mal lcrs .  , 

I w i l l  now pass th rough a number 
of poin t s  ra iscJ by o thers . G,: n . Sparrow 
as usua l ,  made his very va lu.: blc con t r i .  
bution .  He  sa i d  t h a t  the  T . A .  and t he 
N .C .C. shou ld  from the  second l i ne of  
defence .  I am i n  fu l l  agreemen t  wi th 
him, In fac t ,  my v iew is t ha t t h •: N . C .C.  
shou ld  devote  more defrnce t ra in i ng 
ra t her  than  to adve n t u re a nd other 
act i v i t i es which they a 1 e now doi ng . 

Dr .  Vasant  K umar Pa nJ i t  rderrcd 
to  the i n terna l  s i t ua t ion  in t h e  cou n t ry ,  
I a111 sure that  th i s wi l l  b.: t , 1 b. cn u p  by 
h im d uring t he deba te on t he Home 
Min i s t ry .  I have noth i ng to do wi th the 
i n ternal si tua t ion , He asked abou t MBT 
and helicopter .  I have a nswered that  
quest ion.  He has sa id tha t the i n ter. 
national carte l s a rc wan ton ly  de lay ing 
the deci s ion .  O f  course , everybody who 
wants to se l l  his eq u i pment  wi l l  do a l l  
that is i n  h i s  power to  lea d ,  m i s lea d a n d  
a l l  tha t .  We have g o t  to  h e  wa ry a n d  
careful  about  i t .  Then h e  s a i d  t ha t  · i n  
the purchase o f  i n d igenous goods there 
is pol i t i l: s .  I can assu re you tha t  there 
is no such t h i ng .  You mere ly  make 
a b lan k s ta teme n t  t ha t  there i s  ,.poli t i cs 
and 1 a lso make a s ta teme n t  tha t t here 
is no such �b ing .  I f  you h a ve any  par t i 
cu lar  aspec t ,  you  must  wr i t e ,  you mus t  
bring i t  to  our a t t en t i on ;  then  we wi l l  
certa in ly look i n t o  i t .  H i s  t "' o  other 
points a re very va l i d ,  t ha t i s ,  t he doctor
pat ient  · and  the mursc-pa t i c n t  ra t i o  
shou ld b_e i mproved . I agree w i t h  h im 
and we w i l l  d o  a l l  tha t  we can  to  he lp . 

Mr.  Arj u n  Se t h i  l a i d  emphas is  on 
the coas t l i ne and sea dcfcni:c:.  We a rc ,  
a_s I said ear l i er ,  s trengthen ing  o u r  Na vy 
with a number of crafts  wh ich wi l l  Jake 
into acount  no t on ly  the terr i tori a l  
wa ters b u t  a l so the b l u e  waters .  

Mr.  Vairale a lso bpokc  e l abora te ly 
on a number of t h i ngs . Of these ,  I w i l l  
only deal w i th  one  aspec t  a nd tha t  i s ,  
the nuclear capabi l i ty  of Pakistan .  Here 
I would a lso · l ike to deal wi th another 

a spect ra ised by Dr .  Karan Singh. The 
Prime Minister is doing everytbina 
poss i ble to bri ng about a consensus in  
the  matter of nuclear disarmament . She 
rai sed it i n  t he NAM Conference .  She 
wen t  to New York and then had a meet
i ng w i th  the various Heads of State and 
she impressed on everybody about this 
holocaus t which threatens the very exis
tence of huma n i t y ,  I n fact ,  i f  there i s  
one person who  has consistently gone on  
w i th  a campign for nuclear d i sarmament ,  
i t  i s  our  Pri me Mi nister . Now, I do not 
know, and I cannot say, whether Pakis
tan has n uclea r capabi l i ty .  How can 
anybody know 'l J ust as you have read 
reports , J have a l so read reports, some 
say ing that  the ir  effor t at enrichment 
through the  cen t r i fuge process has fai led 
and there are ot her reports that they are 
very near ach ieving nuclear capab i l i ty .  

DR .  KARAN SINGH : What  is Mr. 
Biju Pa tnai k 's i nformation ? 

M R . DEPUTY SPEAKER : He i s  
t ak ing res t .  Don ' t  d isturb h im .  

SHRI  BIJU PATNA TK : They are 
ten yea rs behind our t i me .  

SHRI  R .  VENKATARAMAN : 
There may be various reasons why they 
say t h i s  a !so . 

SHRI  B I JU PATNAIK : Various 
reasons why they have fa i led also. 

S H R I  R. VENKATARAMAN : You 
know,  the membersh ip  of the JAEA the 
I n terna t iona l  Atomic  Energy Agency. 
In order to  ge t mcmbarship, they may 
say so. 

D R. SUBRAMANIAM SWAMY 
In  order to get tha t ,  t hey are boast i n1, 

SHRI . R ,  VENKATARAMAN : But 
a s  far as Defence is  concerned a nd as 
far as this Defence Mi nister is  concerned , 
I w i l l  proceed on the foot ing that they 
l ,ave nuclear capabi l i ty. But what we 
do on that is a different thinf, . . .  
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SHRI SATYASAl>HAN CHARRA
BORTY : Has you r a t ten t ion been 
drawn to a d isclosure bei ng t op-rank i ng 
Pakistani scien t is t  that a re pr oducing, 
they are capa ble and they a rc prod ucing 
it .  He is a top nuc lear scien t i s t . •  

SHRI R .  VENKATA lt A M AN : Y· s ,  
I have read tha t .  I t  may be for t he 
purpose of get t ing  membersh ip  i n  t l , e 
IAEA, A lso i t  can be .  J do not  say i L  
i s .  I t  can be . ( lnterrap t inns) J hav1: to  
look in to every pos� ib le  angh: . 

SHRI BIJU PATNAIK : You had 
kindly men t ioned just now that you w i l l  
g o  on the impress ion tha t they a rc 
successful  i n  devc lop i·ng nuc lear  capa
bi l i ty and you wi l l  t a ke s t eps accord i ng
ly .  Would you take t he Hou�i: i n t o 
confidence as to wha t s teps you arc 
ta lking ? 

( lnterruptiuns) 

SHRI R . VENKATA RAMAN : No. 
I mere ly sa i d  . . .  i t  does not mea n th 1 t .  
I have already said ear l i e r i n  m y  speech 
that you need not ma tch 1 h e  t a n k  wi t h  
the tank a n d  th i s  a nd tha t .  A l l  t h a t  I 
am bound to do i s  to take note  of such 
a s i t ua t ion a nd t hen make a rrangm�n t s  
for meeti ng a · con t i ngcncy of  tha t 
kind . . • •  

DR. SUBRAMANIAM SWAMY : 
No j oi n t  s tr ike wi th  the Israe l i s ,  1 
hope . 

MR. DEPUTY SPEAKER : Which 
country you represent ,  Dr.Swamy-Israe l ,  
America or Russia or J ndia ? 

SHRI SATYASADH AN CHAKRA
BORTY : He represents  h i s  cons t i tu. 
ency. 

MR. DEPUTY SPEAKER : Tha nk  
you .  I wan telf th i s  information on ly .  

SHRI R .  VENK ATARAMAN :  The 
question is , where is his const i tuency ? 
Israel or . . . . 

(Interruptions) 

I w i l l  take only 10 or 1 5  minutes 
more. Please, I beg of you . . . . 

AN HON M E M BER : We don 't 
wan t  to force you on that issue, 

S H R I  R .  VENK ATARAMAN- : But,  
a t  the same t ime, I wa n t  t o  make i t  
c lear that  i t  i s  the defi n i te ,  determi ned 
a nd expre ss pol icy of  t h i s  Government 
t o  use nuclear  energy for peacefu l pur
r,oscs . This is our pol i cy and I wa nt to 
res t a t e  i t  and rd tcra te i t .  

Shri  Rajcsh K umar  S ingh made a 
very va luable and  very we ighty contri. 
b u t i o n .  In  fact he asked me what is 
the d ispos i t ion  <:>f the various forces on 
our side and  on t he other side , I have 
g iven it a l ready.  He a sked what are 
the soph i s t ica ted equ ipment  Pakistan Is 
gel l ing, I have given that already in 
the earl ier pa'r t of my speech . Then he 
made one year va l id  poin t .  He said
and Riju may k i ndly hear this • he said 
tha t  Paki sta n i s  a lwa ys get t ing modern 
weapons earl ier than  India. And this  
i s  exact ly wha t I hav e been trying to 
i mpress.  J supr,ose s i nce i t' comes from 
the same opposi t ion i t  wi l l  carry convi
ct ion . 

DR. SUBRAMANIAM SWAMY : 
He is from Lok Da l ,  

S H RI R .  VENKATARA MAN : I t  
does n o t  ma t ter .  J t  wi l l  carry convi• 
c t ion  with a l l  of you . 

D R .  SUDRAMANJAM SWAMY : 
Don 't  worry. We wi l l  convert hi m 
very soon.  

S H RI R .  VENKATARAMAN : He 
expressed a n  apprehension about the 
gap in missi les. We are ru·l ly aware of 
the developmen t  i n  missile procurement 
by Pakistan and as I sa id,  our endea• 
vour wi l l  be to t ake measures to counter 
the poss ible threa t .  

He a l so mentioned tha t  we shou ld 
have an in tell igence ageJlCY which is able 
to ge t information about the other side. 
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Nobody can have any qua rre l wi th 
i t .  I a lso fee l that our I n te l l igence 
agency must be s trcngh tened . I t is 
very d ifficu l t  to ge t I n te l l igence from 
outside . I t  is a l l  r ight tha t we can get 
loca l i n te l l igence amongs t our people 
but  to ge t i n t e l l igence .from o the r  
coun t ries is no t  poss i bk ,  And h i s  
poin t  tha t  wc  should t ry to s t rengthen 
our agency i s  we l l  ta ken . 

I have answered a l ready the poin t  
about the Army Avi a t ion  Corps. H e  
refe rred to  the poach i ng whid1 i s  be i ng 
done by the ships from Tha i land and 
other coun tries . Recen t l y  we had  
cap tu red one  or t wo of t hem and  then 
we brought t hem to Madras por t . The 
Coast G uards a re doi ng fa i rl y  e ffec t i ve 
work i n  t h is regard . We have to pro
vide them w i th  the tools .  We have to 
give them the fast boa ts . Howevcrcraft 
is one of such t h i ng. H owcrcra ft is a 
fast boa t .  You know i t  goes over the 
surface of water . 

As regards the Leh-Manal i  Road , I 
know, i t  i s  very importan t .  A l ready 
we have taken steps .  Th is  was a lso 
ment ioned by Shr i  Ncgi and others . We 
are now look i ng i n t o  the a l ignmen t  
of t ha t  road .  Sh r i  Rawat men t ioned 
about the Persh ing m i ss i les be ing secured 
by Pak isthan. We have no information 
on tha t . 

SHRI HARISH RAWAT : I pu t the 
ques t i on 10 Dr. Swamy ,  not to you . 

DR. SUBRAMANIAM SWA MY . :  
I sa id  i t  i s  not  t rue . I s  i t  no t  so ? 

(/11 /l'rr11ptio11) 

SHRI R. VENKATARAMAN : I 
do not know what is your credent i a l  to 
sp�ak on behalf  of that coun try which 
you a lways speak about .  

Then he said tha t Pakistan i s  ge t t ing 
not only from U .S .A .  but a lso from the 
Gulf  count r ies · We have taken  note of 
thi s .  He a lso ment ioned about a very 
important poin t  about the radar coverage . 
We have a fairly good system of radar 

and some of my fr iends a lso came wi th 
me recen t ly to our Radar Sta tion . They 
saw for themse lves the k ind of radar 
coverage that we have . The Mem bers of 
our Consu l ta t ive Commi t tee came, Of  
course ,  we  have certa i n ly to catch up  
every day wi th the  modern deve lopment 
in the radar system a nd we are keepi ng 
abreas t .  

SHRI B IJU PATNA IK : Tha l i s  
enough . 

S H R I  R . VENKATARAMAN : O ne 
more poi n t .  The o ther Members wi l l  fee l 
d i sappoi n ted i f  I do  not dea l w i t h  the i r  
poi n ts .  I thi nk  I have dea l t  w i th Dr. 
Swamy in every one o f  his poi o ts t ha t  
h e  ra ised . 

DR . SURRAMANIAM SWA MY : 
Wha t abou t U . S . Navy i n  the A rab ia n  
Sea ? 

SHRI R .  VENKATARAMAN : I 
have on ly one qua rre l to p iek up wi t h  
h im . He  sa i d  tha t we  mus t  have na t i ona l 
securi ty doct r i ne ,  ( lnterr11ptio11s) We 
have a na t i ona l  defence pol icy. I f  you 
wan t ,  I can sa y t ha t  our approach · is 
not doctr inar isc but  pragma t ic .  

DR . SUBRAMANIAM SWA MY : 
Whatever i t  mea n s  . . . . . . . 

(Interruptions) 

SHRI B I JU PATNAIK : You must  
rea l l y  thank Pa k i s tan  for help ing you 
to modern i se your armed forces .  O ther
wise you wou ld take 20 years. 

SHRI R. VENKATARAMA N :  In 
fact the defin i t ion of  'Doc t r ine '  accord
ing :o Oxford Dic t i onary is : 

• re l ig ious ,  pol i t ica l ,  scknt ific, etc . , 
bel ie f, dogma or tene t . • 

We have no tenet . We have a 
pragma tic approach to t he Defence 
pro blems . 
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M R .  DEPUTY SPFAKER : Because 
you ure dea l i ng wi th Dr.  Swamy, you 
mus t  be carefu l .  

DR.  SUBRAMANIAM SWAMY : 
He is confus i ng the enemy . They do not 
kqow wha t our dcctr ine  i s  ? 

MR .  DEPUTY SPEAKER: If you do  
not confuse h im ,  tha t  i s  a l l  r igh t . 

SHRI R .  VENKATA R A MAN : He 
men t ioned a bout  thi: U . S .  presence in  
the  Ind i an  Ocean .  Yes , a fter  th� Terri t .  
ori a l  Waters of  12 m i les , anybooy wi l l  
b e  i n  the open  sea . Wha t i s  t h e  grert 
thing about i t? There are a l l  other cou n 
t ries .  France i s there; U .  K .  i s  there; 
the i r  submari nes  are there . The whole 
of the I n d i a n  Ocean i s  r iddled with a 
number of other things . (lnterruptio11s) 
He made a very valuable sugges t ion tha t  
we m u s t  take d iploma t i c  e fforts  to prev
e n t  the t i c.u p be tween Pa k i s tan  and 
Chi na . I hope he wi l l  be able  to  holp i n  
th is  mat te r . 

DR.  SUBRAMANIAM SWA MY 
Yes , l wi l l .  

SHRT BIJU PATNAIK : And bri ng 
down the temrcra turc i n  t he sub. 
con t ine n t .  

He  made a mista�c about the import . 

SHRI  SOM NATH CHATTERJEE 
(Jada vpur) : Only one . 

SH R I  R .  VENKATARAMAN : No, 
severa l .  So fa r as the imports arc 
concerned , he sa id  that  i t  has increased . 
I t  i s  no t  so .  I t  is ranging 1 2 per cen t 
a l l  the t i me .  l have got figures . Since l 
have no t i me I wi l l  not  go in to  the 
same . S i r  he a lso made a number of 
s ide remarks-about Russ ian equieva len t 
of Harpoo,s  c • c .  w�e th; r  w;; asked for 
i t  a nd they re fused i t  and so on . I do 
no! know whether I shou ld take them 
up. Le t them remain  as h is s ta tements.  
There is  a t  least one poi n t  on which J 
wi l l  agree wi th h im .  

I agree wi th Dr .  Swamy t hat the a l lo
cation of 2!'.Y. for R&D is nol adequate, 

We must i ncrease i t .  Shri P. Namgyal 
brough t out an  impor tant  thing about 
Skardy and Gi lgi t .  We have t aken note 
of  this .  In Skardy and Gi lg i t  Pakis tan 
and Chi na a re extend i ng t he runway so 
as to take i n  l a rger a i rc ra ft .  Now, we 
have taken not of  i t ,  We arc trying to  
find  a runway for ourse lves which w i l l  
b e  able to meet t h a t  k i nd of s i tuat ion .  
We have taken no!c of  i t  and  we arc 
doing some thi ng a bout i t .  l ie a lso 
mentioned a bout the J & K iufi l t ra t i o n .  
It  i s  a maf ter  whi ch worr ies  u s .  Dr. 
Karan S i ngh a lso ment i oned about i t .  
So, the pc) in t  a bout  J & K i nfi l t ra t ion 
is taken note of and we are t ry ing to sec 
tha t we get ful l  i n forma t ion  on th i s .  

Shr imat i Shaktwat  made a reference 
about the various amen i t i es to ex
servicemen, My col league has a l ready 
dea l t  with it yesterday. Now it only 
rema ins for me reply to  Shri lndraj i t  
Gupta 's points & then conclude . 

Mr.  Deputy Speaker,S i r  he is a lways 
a very deligh tfu l  speaker. I e njoy 
hearing him whether he cri t ic i ses me or 
be apprecia tes does not  ma t ter .  He 
makes his po in ts  very we l l .  The most 
importan t  poi n t  which he made i s  that  
the import is becomin& an unmanageable 
burden and this import is necessi tated 
by the Big Power r iva l ry .  In  fac t ,  his 
sugges tion was-though he did not spel l 
i t  ou t - that somet i mes for economic 
in terests ,  for sel l ing arms they keep on 
creat ing such kind of riva lry between 
neighbouri ng countries and their  
objective is to  se l l  these thi ngs . The 
truth is tha t whe n one neighbour gets 
somethi ng we have got to go and buy 
equipment  from the o ther. I t  does 
esca la te  the s i tuat ion . There is  no doubt 
abou t i t .  We have therefore, to  see tha t 
we do normal ise our re la t ions.  We l l ,  I 
have a lways been saying that . I have 
got to be 1 00  per cen t prepared for any 
eventual i ty .  I have never said that the 
dia logue shou ld  not  be continued or tha t 
there should be let-up i n  our efforts to 
normal ise our rela t ions with our 
neighbours but one shou ld  not be at  
the cost  of the other.  

Sir,  he also asked about the L-60 
cosines beins Jmported, I want to 
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empha t ica l ly say tha t we arc not 
importi ng any cn1i ncs for Vijyanta.  I 
have said this severa l t imes even in 
answer to quest ions but somehow this 
never dies . We are not import ing any
thing l ike that . Our view is that our 
own en&ine i s  qu i te aood for this kind 
of tank. I have already mentioned about 
LCA and the steps we have taken . 

Shri l ndraj i t  Gupta referred to the 
re t i red officers bei ng consultants. I do 
not know how to deal with this matter. 
I am rea l ly a t  loss, because some of these 
people do not t ake employmen t  so tha t 
they do not come under the Government 
Serv ice Rules under which we can refuse 
employmen t .  They put up independen t 
thin11:s l ike consulancy i n  that a rea ,  thi s ,  
tha t a nd t he  other and  some of these: 
people do i n terfere, bu t  I mus t ,  on this 
occas i on ,  say tha t by and l a rge , the 
majori ty of officers who ret ire a rc a l l  
very good, very s t ra ight-forward and 
they carry the t rad i t ions of  our Defence 
very we l l ,  It is on ly ii few b lack-sheep 
who c rca le th i , k i nd of impression and 
I do not wan t  t he i;oun try t o  have an 
impress ion tha t our re t i red pc:rsonne l 
are i n  any way i nferior i n  their qua l i ty 
to the best standards known . 

Las t ly ,  I wi l l  have to say , i t  is for 
me to pay a tr i butc to the Services for 
the excd h.:n t way in which they have 
carried on . The Officers and the men 
have given of  their bes t in the .service of 
the coun try. It had been my privileae 
to go a , 1J  sec t hem i n  the farthest pos ts, 
in co1 , d i t ions of ext reme riiours of 
clima te. I have been in Poonch, 
Bimberga l 1  and other areas i n  mid
w i nter at - S°C and the morale of the 
p..:ople t here is cx..:e l len t and I want to 
pay my tr ibute lo 1h..:m.  I also want to 
pay tri bu t'e to  t hl· Civ i l ian Defence
Terri toria l  Army-the TA and NCC 
and Qthers who have done a very aood 
job and who have carried the burden 
when occasion arose. 

SHRI BIJU PATNAIK : What 
about the Border Securi ty_Force ? 

SHRI R. VENKATARAMAN: l am 
,omina to aay about that .  The third 

onc ' i s  aboul the Bonier Scu1ri ly  Force 
and the Assam Rifles. 

AN HON. MEMBER : They are not 
under you. 

SHRI R. VENKATARAMAN :  It  
does not matter . 

They a l l  come under our defence-the 
Border Securi ty and Assam Rifles ; and 
last ly I · wan t  to pay tri bu te to the 
Border Roads Organisa t ion which has 
done an exce l len t job. P.:ople who have 
gone and seen for themse lves the k ind 
of roads which they have l a id  i n  most 
difficult terra in sel i ci t  the admira t ion of  
everybody, I thank the House for the 
pat ient and very frie ndly hearing you 
have a i ven me. Thank you . 

DR. SUBRAMANIAM SWA M Y : 
We pay our t r ibu te  1 0  the M i n i s t e r  
a lso . 

SHRI R. VENK ATARAMAN 
Thank you . 

MR,  DEPUTY Sl'EA K FR. : I sha l l  
now pu t  a l l  the cu t  mo1 i o1 1 s  l o  t he vote 
of  the House, un less any M ,·mbcr wants  
a ny p;irt icu lar cu t  m J i i on to be 
pu t  separate ly. 

All the Cut motion, were p111 a11d negat ived. 

MR. DEPUTY SPEAKER : The 
ques t ion is : 

"That the n:spec t i ve sum, not 
exceeding the 11mo ll n ts on Revenue 
Account a n d  Capi ta l  Accoun t 
shown i n  t he fourth column of the 
Order Po:tper be aran tcd t o  the Presi
dent out of the Consolida ted Fund 
of India to complete the sums 
necessary to de fray the char11es tha t  
wi l l  come i n  course of  payment 
durina the year endin& 3 1 s t  day of 
March, 1 985, in respect of the 
heads of Demands entered in th, 
second column thereof aaainat 
Demands Nos. 1 8  to 23 rc latina 
to tbe Ministery of Defence. "  

The mulion wa1 adopted, 
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No. of Name of Demand 
Demand 

Amount of Demand 
for Grant  on accounc . 
voted by the House 

Amount of Demand 
for Gram voted by the 

Hou se 
on 14 th  March , 1 984 

2 
--�· ··---· · - ---- -

MINISTRY OF DEFENCE 

18. Ministry of Defence 

19. Defence Services-Army 

20. Defence Services-Navy 

21 . Defence Services-
Air Force 

22 .  Defence Service!-
Pen!ions 

3 
-- · --- - -- - ·  

Revenue 
Rs. 

69, 14,31 ,000 

648,68, 2S,OOO 

83 ,94,82,000 

237 ,80,84,000 

93 ,97,33,000 

4 
- ----- ------ · · -·· 

Capi ta l  Revenue 
Rs . Rs . 

26, 1 8 , 50,00 345 ,7 1 ,52,000 

3243 ,41 ,22,000 

41 9,44,08 ,000 

J 1 89,04, 1 7,000 

469,86,67,000 

Capi tal 
Rs, 

1 30,92,49,000 

23. Capi ta l  Outlay on Defence l l  9 ,92,83 ,000 S99,64, l 7 ,0oo 
Services 

15,58 hrs. 

COM MITTEE '. ON PRIVATE MEM
BERS ' BILLS AND RESOLUTIONS 

(Sl'venty First Report) 

MR. DEPUTY SPEAKER : Now, 
we 10 to the next i tem of the Business 
Order, Shri Chi t ta Basu to move . 

SHRI CHITTA . BASU (Barasa t) : 
Sir, I be& to move : 

• 'That this House do aaree with the 
Seventy-first Report of the Commi• 
Uoe on Private Members' Bi l is  and 
Resolut ions preseted to the House 
on the 21st ·March, 1 984, 

MR. DEPUTY SPEAKER : The 
QUe,tion ia : 

"That t his House do agree with the 
. Seventy-first Report of the Commi
t tee on Private Membes ' Bil ls and 
Resolutions presented to  the House 
on the 2 1s t  March, 1 984. " 

The 111otio11 was adopted 

MR. DEPUTY SPEAKE R : Now, 
we take up Private Members Leaislative 
Business . Shri Ram Lal Rahi-· absent , 
Theo, Shri K .  La.lckappa . 

15.5' hra. 

CONSTITUTION (AMENDMENT) 
BILL• _..,. 

( Amendment of Article 138) 

SHRI K. LAKKAPA (Tumkur) : I 
bea to move : 
• Published i n  Gazette of India Ext ra• 

ordinary, Part fl. So�tic,n 2 .datGcl 
23.3. 1 914. 


